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1
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 
O.A. NO.311 OF 2022 

IN THE MATTER OF: 

Dr. Jeet Singh Yadav ... Applicant 

Versus 

Govt. ofNCT Delhi & Others ... Respondents 

FIFTH STATUS REPORT ON BEHALF OF RESPONDENT 
NO.3, DELHI DEVELOPMENT AUTHORITY IN TERMS 
OF THJ.-Q~DER:.1';A,.1.2~D 24.09.2025. 

affirm and declare as under: 

1. The Deponent is well conversant with the facts and 

circumstances of the present case based on official records 

maintained by the Delhi Development Authority ("DDA") 

and is duly authorised and competent to swear and depose 

this Affidavit. 

2. It is respectfully submitted that by the Affidavits/Status 

Reports dated 04.02.2023, 21.08.2023 and 23.05.2025, 

and 23.09.2025 the answering Respondent has placed on 

record the detailed status in respect of the water 

bodies/johads within the jurisdiction of the DDA. 
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2
3. The present Status Report is being filed in continuation 

of the earlier Status Report dated 23.09.2025, submitted 

in compliance with the Order dated 20.08.2025, and in 

further compliance with the directions contained in the 

Hon'ble Tribunal's Order dated 24.09.2025, wherein the 

Hon'ble Bench directed the relevant record with the 

detailed action taken with respect to removal of 

encroachments, restoration and rejuvenation of water 

bodies located in Village Mundka, to be placed on 

record. The answering Respondent accordingly craves 

leave to refer to and rely upon the earlier reports filed, 

along with the submissions herein. 

4. It is submitted that a meeting of the Special Task Force 

(STF) convened by the Sub-Divisional Magistrate, 

Punjabi Bagh, was held on 01.10.2025 in the office of the 

SDM, Punjabi Bagh, to review and discuss the removal 

of encroachments from water bodies which are subject 

matter of this Application. The meeting was attended by 

representatives of the Revenue Department, GNCTD; 

DDA; Delhi State Industrial and Infrastructure 

Development Corporation Ltd ("DSIIDC"); Municipal 

Corporation of Delhi ("MCD"), and the local police 

authorities. During the meeting, the SDM directed 

the DDA officials to initiate removal of all unauthorised 

structures and encroachments following due process, 

with the SHO concerned to provide necessary police 

~co·;,~:. assistance. The MCD was also instructed to remove the 
_/,~ Q'3~ -.. I/ts, 

,(:-(- t-X1.~'!!'· ..• '/._ waste dumped in the ponds and take action against illegal 
v ' \~- ~ ,,-;>(',\.._,(· ' : 

( J ~\..· ''"~ ,;\t•'. \" (•':\'. j ' \ 

(.; 0 ',,( ,\\·,·~ 1'. ·, \.\,· • •• r r \ •1 

~ ( r:-, •o ,.I'( \ 1 t• '\,\'• • 'r• I ' • '\ ; ' 
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3
dumping. A copy of the Minutes of Meeting dated 

01.10.2025 issued by the Office of the SDM, Punjabi 

Bagh, is annexed hereto as Annexure R-1. 

KHASRA NO. 142/(3-1) 

5. The said water body continues to exist in its natural 

condition and remains filled with water. As per the 

demarcation and the Total Station Survey (TSS) verified 

by the Revenue Department, GNCTD and the Land 

Management Wing (West Zone), DDA in January 2025, 

the water body lies partly on DDA land, with no 

encroachment, and partly within adjoining land owned 

by private persons. Although preliminary steps were 

undertaken to earmark the boundary for construction of 

a boundary wall around the water body, the same could 

not be executed on site due to objections raised by the 

surrounding private landowners. The adjoining 

landowners have also raised written objections to the 

TSS prepared by the Revenue Department, GNCTD and 

the Land Management Wing, DDA. Clarification 

regarding the demarcation is still awaited. 

6. The tender issued for the said purpose in March, 2025, 

had to be closed on account of the contractor not being 

able to undertake any construction or fulfil the 

commitments therein. A fresh tender for maintenance 

and rejuvenation of the water body including erection of 
,,. :.--:---: . --. 

/~~ th c!!!!!._~~:~. a boundary wall and construction ofa peripheral pathway 
/,S: "I ·,",, 

/ '·',. ':,~).~I- " ( 

: _/! S'-· \~-~\1}~?-1)~~\>~i;'. ~\•was re-invited, and the financial bid was opened 
I()., , .. r-•\\\ V • 1).'1\ .;" ),, 
1 '-·-' Sl''-'' \' \ •\ .•• •. (i' I 
' . 'P t·.,• \ •• • r Ir~ , ... I 
1 ~~\ ~-\'·\)~ , -~1N. , :1· ' 

.,...-' ?~\\'.; • •~~I •• 1,t If 
·, 'i \t'!l .1 

: 1·-. "ti, 
... 1,_.., {,'f ~ ----- •. -- , \;'- J 
• " _'}'c!t!,,1 "0 1.l(\:-' ~ ~, 
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on 24.10.2025. A copy of Tender Documents and 

Financial Bid Opening Details on dated 24.10.2025 are 

annexed hereto as Annexure R-2 (colly). 

KHASRA NOS. 373/1 AND 178/1 {VILLAGE MUNDKA) 

7. The TSS drawings, already verified by the Land 

Management Wing and GNCTD in Jan-Feb· 2025 and 

fixing of stones at site was done on 27/03/2025 

.Thereafter, a joint site visit was held on 19/06/2025 for 

encroachments were delineated thereon. The detailed 

area statement reflecting the status of land utilisation, as 

summarised in the table, has been prepared on the basis 

of the verified TSS and field measurements along with 

the Photographs depicting the current condition of the 

site which are annexed hereto as Annexure R-3 (colly). 

8. The work of boundary wall construction on Kh 

no.178/1 was stopped due to obstruction and resistance 

by nearby occupants/encroachers claiming ownership of 

the land . Pursuant to the said obstruction, vacation and 

demolition notices were issued on 18.08.2025, followed 

by reminders dated 04.09.2025 and 09.10.2025. Copies 

of the said notices have already been placed on record 

along with the earlier Status Report. 

9. It is respectfully submitted that as per the TSS and 

demarcation jointly undertaken by the Land 

/,,. \;c·a·;1rn~·. ·-. 
,- fl, 01- A .S-1:,,c::,, Department, GNCTD, the water body known as Takiya 

Management Wing (West Zone), DDA, and the Revenue 

...._$' ~:i~ .• \\... \,~ • 
. 'Ta/ab, situated in Khasra No. 373/1, Village Mundka, 

\, 
/ 

' I __ , 
£.- I 

·• 
l 

,,. 
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5
area measures approximately 15-18 bigha-biswa 

(13,403 sqm). The verified area statement prepared on 

the basis of the latest site inspection indicates that out of 

the total area, approximately 5,095 sqm constitutes the 

water-filled portion of the pond (of which about 3,340 

sqm lies beyond- the presently demarcated TSS 

boundary), 3,480 sqm approximately comprises a well­

maintained park area, 2,020 sqm approximately forms 

part of the existing road, and around 183 sqm is occupied 

by an existing temple structure, whereas 

approximately 2,475 sqm stands encroached upon by 

private occupants. The detailed break-up of land 

utilisation is re:(lected in the corresponding area 

statement and site plan annexed hereto. 

10. Further, an area measuring approximately 115 sqm is 

presently occupied by Government entities, namely the 

Department of Posts, MCD site office. Show cause cum 

vacation notice dated 04.10.2025 was duly issued to the 

Department of Posts. By the letter dated 10.10.2025, 

issued by the Department of Posts, Government of India, 

received in response to the Show Cause-cum-Vacation 

Notice dated 04.10.2025 concerning the Post Office at 

Takiya Talab (Khasra No. 373/1), Village Mundka, it 

was informed that the premises were handed over by 

the North DMC vide letter dated 11.11.2020 for public 

service use and that the Post Office has been functioning 

..-::.:-~-c·--··<. there since then. It has also requested that no coercive 
p Q?)\fl ornrtJ;o . 

1
\\1~ ,5~~ action be taken until verification of records and 

,~~-~sx n~1 ~ ~\ 
/ .... ., S\.· • I i'.i,1-\', J r-i;(,\ - \ \ 
I (o e~1\, Y,:\I~ V {( 
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6
identification of alternate accommodation. A copy of the 

said letter dated 10.10.2025 issued by the Department of 

Posts is annexed hereto as Annexure R-4. 

11. It is submitted that a further area measuring 

approximately 183 sqm is occupied by an existing 

temple structure. By the letter dated 27.10.2025, issued 

by the Executive Engineer, DPD-I, DDA, a reference 

was made to the Religious Committee, GNCTD, seeking 

a decision regarding the temple structure located within 

the demarcated area of the water body in Khasra No. 

373/1 (Takiya Talab), Village Mundka. The said 

communication was issued in view of the verified TSS, 

which confirms that the temple structure lies within the 

water body area identified for rejuvenation. The matter 

has been referred to the Religious Committee to take an 

appropriate decision to ensure compliance with the 

directions of the Hon'ble National Green Tribunal and 

facilitate the restoration work. A Copy of Letter dated 

27.10.2025 issued by the Executive Engineer, DPD-I, 

DDA, to the Religious Committee, GNCTD is annexed 

hereto as Annexure R-5. 

12. With respect to Khasra No.178/1, Village Mundka, area 

measuring approximately 01-19 b'gha-biswa (1643.85 

sqm). The verified area statement prepared on the basis 

of the latest site inspection indicates that 818 sqm out of 

· -c··- the total area, approximately 1,631 sqm comprises of n or,,,r,, 

i-:'i-'.': ·- well-maintained park area, approximately 659 sqm is a 

/ .• . :~· \ _:)~cant land area and approximately J 54 sqm stands 
I -.1 ,c, /.c ,I 
1 ,1 , ~•yi "· '·• 
• . \\'cJ~· • !." ;rf 

• "' •'.. /.. ,()' 
', ---- , , 
' ,'}!:_~a C 
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7
encroached upon by private occupants. The detailed 

break-up of land utilisation is reflected in the 

corresponding area statement and site plan annexed 

hereto. 

13. J~int inspections were again conducted on 15.10.2025 

and 16.10.2025, in the presence of officials from Land 

Management DOA, Engineering Wing ODA, and the 

concerned occupants/objectors, but no conclusive 

outcome was reached owing to the absence of GNCTD 

revenue staff. Copies of the hand written Joint Inspection 

Reports dated 15.10.2025 and 16.10.2025 are annexed 

hereto as Annexure R-6 ( colly). 

Multiple representations have also been received from 

occupants/encroachers on 22.08.2025, 28.08.2025, 

11.09.2025, 15.10.2025, 16.10.2025 and 24.10.2025, 

contesting the demarcation and reference point 

coordinates. 

14. In response thereto, the SOM, Punjabi Bagh, vide letter 

dated 28.10.2025, recommended that a re-verification or 

fresh demarcation be carried out in the presence of 

adjoining landowners/occupants. A copy of the said 

letter dated 28.10.2025 issued by the SOM, Punjabi 

Bagh, is annexed hereto as Annexure R-7. 
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8
concemed private parties. A copy of the said Notice 

dated 29.10.2025 of the joint site visit is annexed hereto 

as Annexure R-8. 

16. In compliance 

Inspection was scheduled 

therewith, 

and 

a 

conducted 

Joint 

on 

30.10.2025 at Takiya Talab (Khasra No. 373/1) in the 

presence of all stakeholders, including the Revenue 

Department (GNCTD), Land Management (West Zone), 

and Engineering Wing ofDDA, as well as local villagers 

and occupants. 

1 7. Considering the request of local residents/Village 

Pradhan and the request was received from SDM office 

to undertake fresh demarcation jointly in the presence of 

all stakeholders. The DDA has deployed surveyor and 

measurement work for Khasra No. 373/1 has 

commenced on Site. A copy of the hand writtenjointRe­

Demarcation Report dated 30.10.2025 prepared by the 

concerned officials is annexed hereto as Annexure R-9. 

The hand written inspection report dated 30.10.2025 is 

also annexed hereto as Annexure R-10. 

18. It is submitted that the re-verification and fresh 

demarcation of Khasra No.178/1, Village Mundka will 

also be undertaken in terms of the communication of the 

SDM, Punjabi Bagh, upon completion of the proceedings 

underway in Khasra No. 373/1. 
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Consultant for Phase 2 of the scientific rejuvenation of 
three water bodies bearing Khasra Nos. 373/1, 178/1, 
and 190/1. The comprehensive report of Kh No.373/1 
(Takiya Talab) prepared by IIT Delhi dated 24.09.2025 
is also annexed hereto as Annexure R-11. 

KHASRA NO.163/1 ){ 04-16 BIGHA-BISWA )I ( 4046.4 
SOM) DADA DOBA TEMPLE 

20. The said water body situated at Khasra No. 163/1 (Dada 
Doba Temple) stands fully developed and properly 
maintained. As per the verified site measurements, the 
total area measures approximately 4,040 sqm, 
comprising a water-filled portion of about 1,147 sqm. A 
well-maintained park area of around 2,620 sqm, an RCC 
common roof sitting area (without enclosing walls) 
measuring about 200 sqm, and an existing temple 
structure of approximately 73 sqm located along the edge 
of the water body. The detailed area statement, along 
with corresponding site photographs, is annexed hereto 
as Annexure R-12 (colly). 

21. The answering Respondent submits that all directions 
issued by this Hon'ble Tribunal are being complied with 
in letter and spirit. The DDA continues to coordinate 
with the Revenue Department, GNCTD and local 
authorities to resolve the issues expeditiously. 

SEIDCC•1 

-
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VERIFICAT{Ow?~ 1_\11.~ 

Verified at New Delhi on this~ ay of October, 2025 that the 

contents of the above Affidavit are true and correct to my 

knowledge based on the records of the Delhi Development 

Authority. No part of it is false and nothing material has been 

concealed therefrom. 

Oato Comm! oo.:, 
Ne~ D,~lh 

-
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Annexure R-1 11iff • OFFICE OF THE SUB-DIVISIONAL"""' MAGISTRATE: PUNJABI BAGH 

GOVERNMENT OF N.C.T. OF DELHI 

MAIN ROHTAI{ ROAD, NANGLOI, DELHI-110041 

No. F.1 (1)/SDM(PB)/STF /2025/9 ~~~-QC) 

MINUTES OF THE MEETING 

A meeting of STF was held on o 1.10.2025 at 03:00 PM in O / o SDM 

(Punjabi Bagh), Delhi to discuss the matter regarding removal of encroachment 

from water bodies in Mundka Village of Sub-Division Punjabi Bagh in 

compliance of directions issued by Hon'ble NGT in matter of Dr. Jeet Singh 

Yadav v / s GNCTD & Ors. As per revenue record, six ponds exist in Village 

Mundka. The list of participants who attended the meeting is attached as 

Anne>..'Ure- 'A'. A discussion was carried out on the agenda and instructions 

were given to concerned officers:-

The orders on the agenda are as follows:­

ORDER NO. 1 

Subject: Reg. Kh. No. 17 /27 DSIIDC pond 

Kanoongo, Punjabi Bagh and DSIIDC officials informed that no encroachment 

exists on the said water body at present. DSIIDC officials were directed to 

ensure that no encroachments take place on the water body in future also and 

to take steps for rejuvenation. 

ORDER NO. 2 

Subject: Kh. No. 142, talab known as Dharmu Wala 

DDA officials informed that no encroachment exists on the subject pond at 

present. DDA officials were directed to ensure that no encroachment takes 

place on the subject land in future. SHO concerned shall ensure that there is 

access to the pond by DDA officials for rejuvenation related activities. 

ORDER NO.3 

Subject: Kh. No. 163, Dada Dobha Johad 

DDA officials informed that there is no encroachment on the subject land. 

However, there are trees planted around the water filled area of the pond. DDA 

officials were directed to remove any unauthorised structures/ constructions/ 

encroachment from the pond land, if any, following due process. SHO 

concerned shall provide adequate support to DDA officials for the same, if 

required. 
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12/ ORDER NO.4 

Subject: _Kh. No. 178/ 1, pond known as Johadi 

DOA officials informed that there is encroachment on the pond land in form of 

Park and a temporary structure (tin shed). DOA officials were directed to 

remove all unauthori$ed structures/ constructions/ encroachment from the 

pond land following due process. SHO concerned shall provide adequate 

support to DDA officials for the ~ame. 

ORDER NO.5 

Subject: Kh. No. 373/ 1, pond known as Taqiya Talab. 

DOA officials informed that there is encroachment on the pond land in form of 

houses, MCD Office, Post Office. ODA officials further informed that garbage is 

being dumped on the pond land by villagers. DDA officials were directed to 

remove all unauthorised structures/ constructions/ encroachm~nt from the 

pond land following due process. SHO concerned shall provide adequate 

support to DDA officials for the same. MCD is directed to remove the waste 

dumped in the pond and take action against illegal dumping of 

garbage/household waste in the water body. 

ORDER NO.6 

Subject: Kh. No. 190/ 1, pond known as Shishuwala Talab. 

DDA officials informed that matter reg. the subject pond is sub-judice before 

the Hon'ble High Court of Delhi. ODA officials informed that de-silting related 

work has been completed. It was further informed that garbage is being 

dumped on the pond land by villagers. MCD is directed to take steps for 

removal of waste dumped in the pond and take action against illegal dumping 

of garbage/household waste in the water body. 

General Orders: 
1. SHO concerned shall provide all necessary support and assistance to 

DDA/DSIIDC for removal of encroachment and work execution related to 

rejuvenation of the water bodies. 

2. Revenue Field Staff and DDA officials shall promptly intimate any· 

encroachment/illegal activitie .,._.., .. ;:;,_'"'' Officials for appropriate 

action. 

.. 

No. F. l (1)/SDM(PB)/STF /2025/-::\-"l ~~-2,___2> 

~?/ 
(~NVENER STF/SDM) 

BI BAGH: DISTT. WEST 

Copy forwarded to the following for information and necessary action:-

1. All Officers concerned . 

2. P.A to DM (West) Raja Garden,New Delhi 

~ ~ 
( NVENER STF/SDM) 

ABI BAGH: DISTT. WEST 
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Annexure R-2

OFFICE OF THE EXECUTIVE ENGINEER 
ROHINI PROJECT DMSION -3 

4th FLOOR, D.D.A. OFFICE COMPLEX, SECTOR-14, ROHINI, DELHI-110085 

Percentage rate tenders are invited through e-tendering mode for following work by_ the Executive 
Engineer RPD-3 / DDA, Madhuban Chowk, Rohini Delhi-I 10085 upto 3.00 P.M: ?n date m_entioned below_on 
behalf of ODA from the approved and eligible contractors of ODA with the cond1t1ons mentioned below which 
shall be opened on the date mentioned as under at office of Executive Engineer RPD-3 I DDA, Madhuban 

Chowk, Rohini Delhi-110085. 
For eligibility criteria, mode of payment of Earnest money and other details of the ten~er visit the website 

www. eprocure.gov.in/eprocure/app or www.dda.org.in. For any assistance on e-tendenng please contact 
concerned EE or Mis NIC on email cppp-nic@nic.inor 24X7 helpline number 1800-3070-2232. 

s. 
·No. 

l. 

NIT No. & Name of Work/ 
Sub-Head 

NIT NO:-15/EE/RPD-
3/DDA/2025-26 

Estt. Cost 
EMO 

Time Allowed 

Las(,date & ' 
Time of. , 
Submission. 
of scan copy 
otE,MD,an 
othe·r"' 
Documents 
onC~P 
PJrtaJ" 

of opening 
inancial 
Bid 

Name of work: Conservation 
of Water Bodies in Rohini 
Zone. 

22,47,828.00/-/­
INR 44.957/-

45 Days 

30.09.2025 
up to 3:00 
PM 

01.10.2025 
At3:30PM 

To be notified 
later 

SH: Desilting and 
maintenance of water body 
at Khasra no 142 of village 
Mundka, Delhi. 

Eligibility criteria:-
!. The tenders are invited from contractors registered in DDA. 
Note (1): -The bidder will use one UTR for one work only. In case, it is found that he has used one UTR 
number for different tenders, all the tenders submitted by him will be rejected and he will be 
debarred from further tendering in DDA in future." 
(2): The intending tenderer should ensure before tendering in ODA that the requisite fee has been 
already deposited with CRB. • 
(3): For terms and conditions, eligibility criteria of specialized work, the manner in which Earnest 
. Mo_ney, cost of tender etc. are to be deposited through RTGS mode and other information/ 
mstructions, please visit DDA's website https://eprocure.gov.in/eprocure/app or 
www.d?a.org.in. For any assistance one-tendering please contact concerned EE or M/s N.I.C. 
on email cppp-nic@nic.in or 24 x 7 helpline number O 120-400 I 002, O 120-4001005. 

IMPORT ANT TERMS & CONDITIONS FOR TENDERERS 

Tenderers are required to go through the same before participating in the tender. 

The unique transaction reference on RTGS against EMD shall be placed online at specified 

1 !Page 
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location for Tender for Electronic Time and Attendance Recording System. First cover 

containing "Technical Bid" as well as "reference of EMO. 

2. The technical Bids shall be opened online at ~:30 P~ on date_Ol.10.2025 in the presence of 

a committee or their representatives b~ auth?nzed b_1d openers. Price Bids of only those 

tenderers shall be opened whose t~chnical bi?s qual_ify, at a time and place of which notice 

will be given. The Tenderer technically qua~ified will ?eat liberty to be present either in 

person or through an authorized representative at the time of opening of the Price Bids with 

the Bid Acknowledgement Receipt or they can view the bid opening event online at their 

remote end. 
3. The tenderer should furnish Earnest Money (EMO) as specified in this NIT in the form of 

RTGS/NEFT or RTGS / NEFT of Earnest Money upto 20 lakh and Scanned copy of Bank 

Guarantee for balance Earnest Money. 

4. The tender shall be submitted on line in two parts, viz., technical bid and price bid as specified 

below. 
5. Before submission a tender, the tenderer will be deemed to have satisfied himself by actual 

inspection of the site and locality of the work, that all condition liable to be encountered 

during the execution of the works are taken into account and that the rates he enters in the 

tender forms are adequate and all-inclusive to accord with the all the provision of the standard/ 

General Condition/Clause of contract of /bid document for the completion of works to the 

entire satisfaction of the engineers. 

6. Tenderer will examine the various provisions of the central goods and services tax Act, 

2017(CGST) /integrated goods and service Tax Act, (IGST)/Union Territory goods and 

services tax act (UTGST)/respectively states goods and service tax act 20 t 7(SGST) also as 

notified by Central/State Govt. and as amended from time to time and applicable taxes before 

bidding. Tendered will ensure that full benefit of input tax credit (ITC) likely to be availed by 

them is duly considered while quoting rates. 

7. The successful tenderer who is liable to be registered under CGST/IGST /UTGST/ SGST Act. 

Shall submit GSTIN along with the other details required under CGST/IGST /UTGST/ SGST 

Act to DDA immediately after the award of work without which no payment shall be released 

to the contractor. The contractor shall be responsible for deposition of applicable GST to the 

concerned authority. 
8. Every tendered/bidder is required to be register compulsory himself under CGST/IGST/ 

UTGST/SGST Act. 
9. TDS under the provision GST law shall be deducted from the bills and or/payment of. 

10. Provision of GST Act. 2017 shall have the superseding effect over the all-earlier taxes like 

VAT/WCT/Service Tax/etc. as contemplated in the Act. Accordingly, the terms 

V AT/WCT/Service Tax/etc. appearing anywhere in the bid document may be read as the 

applicable tax under the GST Act. 2017. 
11. Implementation of Goods and service tax (GST) in DOA will be as per the F & E circular 

No.11/2017 issued by Chief Accounts Officers on dated 20.07.2017. 

The tender shall be submitted online in two parts, viz, technical bid and price Bid as specified below 

a) Technical Bid 
The Tenderers are required to furnish and upload following documents in technical bid:- . 

i. Scanned copy of Proof of registration in Contractors Registration Board (CRB) of D~A0'ahd 

enlistmentorder from concerned department. (The registration should be valid on the last ~ate of submission of 

tender for e-tendering. In case the last date of submission of tender is extended, the enltstment of contractor 

should be valid on the extended date of submission of tender) 
ii. Scanned copy of proof of depositing E-Tender processing fee to CRB/DDA (valid upto last datelextended 

date of submission of tender for e-tendering). 1 
Scanned copy of Unique transaction reference of RTGS/NEFT of Earnest Money Rs. 44,957 -. 

G • fi l f. ur0Fk 6MJH)F1en8e ar=e 
SeenneEI eop)' of. Deteils of woFl'=s in "l<oFm G" in this NIT wheseertt 88 es o n u 

suhmilted hy the ageney as per eligihility eriteria spe8iHed in lhe ~HT. (feF ~Ion DOA, ~Ion ~=¾~ , .. 
11
. h 

· k • 'fi f. I , lhese --1orlts shall he 8ens1 ere " 18 
reg1stereEI eentf&eters) ~lote: \Ver eMpeF1en8e 8eft1 8ate o en )" 

iii. 
iv. 

Me mentioned in "Ji:offft C" of.this NIT. . . . . . 't · s eeifieEI in 
Se8:ftneEI 80p)' of Certifieate of. UJork 6Mperienee as per "FORM D" and eltgthiltt} eri ena P . 

,r • El h I lhe ageney 1n 
NIT (fer )>Ion DD A )>Ion GP mo registered eonka8ters fer the works fftenttone) ~ El El 

• • •• ¾ r . , .,, I h II he 80ASt er-e 
"FORM G" in this )>IIT). Note! Work eMperienee eert1fieale of. enl) those ¾, ONS s 8 

v. 

whieh &Fe mentioneEI in "Feffil C" of.this ~UT. -
2jPage 
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vi. Scanned copy of PAN Card, ' 
vii. Certificate of Registration for GST and acknowledgement of up to date filed return (Upto June 2025). ""\ 
viii. Scanned copy of Tender Acceptance Letter as per format given in this NlT (To be given on Company 

Letter Head, duly Signed by authorized signatory) 
1x. Copy of certificate of registration with EPFO and ESIC. 
x. Scanned copy of Affidavit/undertaking on d_uly notari~,ed non-judicial stamp paper of duty Rs. IO/- with 

secon_d ~arty as ''.Delhi Devel_op~~n! Authori~ (J?DA) (N?t older than 30 days from the last date of bid 
subm1ss1on) havmg declaration without preJudice to action under any other clause/condition of the 
NIT,DDA shall be at liberty _to debar my/our agency for o~e (0 I) year from participating in tenders of 
DDA from t~e date of 1~sue of debarment order, _if any forged document(s) is/are found 
uploaded/submitted for tendering process even after completion of tendering process". 

xi. Scanned copy of Affidavit/undertaking (Not older than 30 days from the last date of bid submission) on a 
duly notarized non-judicial stamp paper of Rs. I 00/- with second party as "Delhi Development 
Autho~ity _(DOA)" with _undertakin~ M_y/our agency i~ not blacklisted or debarred by any Govt. 
Organization PSU or Private orgamzat10n, Agency/ Firm Person from tendering as on date. 

xii. AgeR~' has to s1:1emit an l\ffidavit/1:1RdertakiRg 0,fot older thaR 3Q days from the last date of bid 
s1:1emissioR) OR a d1:1ly Rotarized eoR j1:1dioial stamp paper of Rs. IQ/ ·with seooRd party as "Delhi 
DevelopmeRt A1:1thority (DDA)" that "I/We l:IRdertake aRd ooRfirm that I/We will make paymeRts to 
the staff deplo~·ed iR this ,,·erk as per miRim1:1m wages as Ratified e~· Laeo1:1r departmeRt of GOI/ @JCT, 
whiohe>,•er is higher." 

xm. The following documents should be merged and uploaded as in case of partnership firm/company: -
a) Scanned copy ofregistration certificate of partnership firm under partnership Act. 1952, in case of 

partnership firm. 
b) Scanned copy of Article Association and Memorandum of Association, in case of Company. 
c) Scanned copy of power of attorney for authorized signatory, in case of company/partnership firm. 
xiv. Any other Documents as specified in the NlT. (if any) 
Additional documents 
xv. Bank Accounts details of agency or Scanned Copy of Cancelled Cheque (for refund ofEMD) 
xv1. Email ID, contact number(s) and Mailing address (for all correspondence.) 

The bidders are advised to scan/upload the documents strictly as per order given above. The 
affidavit/undertaking must be as per standards requirements for legal validity as per relating laws. 
The bidders may be asked to produce the original documents as stated above by Tender Inviting 
Authority to check the genuineness of the documents submitted. 
Any Tender found lacking with respect to the necessary information and/ or documents and/or 
Earnest Money Deposit Declaration Performa /fender Cost with the Technical bid will not be 
considered. 

b) Price Bid 
Schedule of price bid in the form ofBoQ_XXXXX.xls 

All intending bidders are required to get registered with CRB/DDA by depositing e-tendering annual charges 
as detailed below 

SI. Class of Contractor Amount to be paid p.a. 
No 
1. Class-I Rs. 20,000 + 18% GST 
2. Class-II Rs. 16,000 + 18% GST 
3. Class-Ill Rs. 14,000 + 18% GST 
4. Class-IV Rs. 10,000 + 18% GST 
5. Class-V Rs. 6,000 + 18% GST 

The e-tendering fees for contractors/consultants who are not registered with ODA, the fees struc~ure for one 
year will be as under-(vide letter no. F4. (8)/72/Misc./Secy./CRB/2017/284 dated 06-06-2017 issued by 
Secretary (CRB) DOA 

I SI. I Cost of Work I E-~enderi~g fees --·- •• ~·· 
3jPage 
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. ... 

I No 

I 
1. Upto Rs. I 5.00 Lacs Rs.6000/- + I 8% GST 
2. 

Above Rs. I 5.00 Lacs to 20.00 Crores Rs. 20,000/- + I 8% GST 
3. Above Rs.20.00 Crores Rs. 50,000/- + I 8% GST 

The fee for the CRB registr~tion is to be deposited in the account of CRB/DDA and not in the account of 

AO/ODA. The account details of CRB/DDA is as under: 

PAO/EW/DDA, Central Bank of India, Vikas Minar New Delhi· A/C No.: t 075843312; IFSC: 

CBIN028 I 467. ' ' 

The tenderer should furn_ish INR 44,957/- as Earnest Money in the form of RTGS/NEFT in the account of Sr. A.O. of 

the concerned CAU havmg account No. 08861110000012 with HDFC BANK, 5 Community Centre, Garg Plaza.l 

Sector - 8, Rohini, Delhi - 110085. {IFSC HDFC0000886). 

4\>?'6 
Executive Engineer 

RPD-3/DDA 

No. F.1(17)/A/c/RPD-3/DDA/A/2025-26/L\9 0 Dated: - 2.3/ 0 9} '2.-0 '2r 

Copy to: -

1. CE(Rohini)/DDA 

2. SE/RCC-3, DDA 

3. Dir. (system), DDA Vik.as Sadan, (along with information that the email is being sent to new address i.e. 

ddatender@dda.org.in in the notice of the website ofDDA). 

4. SE(HQ) to CE(Rohini), DDA 

5. Dy. CAO/CAU(Rohini), DDA. 

6. EE/QAC-III/DDA 
7. Labour commissioner, 15 Rajpur Road, Delhi 

8. Income Tax Officer, ITO, New Delhi 

9. AO(W)-111, DOA 
10. Secy. CRB, ODA, Vikas Minar, New Delhi 

11. AAO/RPD-3/DDA 
12. All AEs, AE(P)/RPD-3/DDA 

13. Secy. Contractor Association, DDA, Vik.as Kuteer, New Delhi 

14. ODA Contractor Welfare Association (Regd.), Vikas Kuteer, New Delhi 

15. Head Clerk/ RPD-3/ ODA 

16. All Executive Engineer, Rohini Zone/ODA. 

17. NIC, New Delhi for information please. 

Executive Engineer 

RPD-3/DDA 
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Takiya Talab(373/1)(15-18 bigha-biswa)/(13403 sqm) 

S.No. Status area exist at site Area (Approx) Remarks 

1. Water Filled Area 5095 sqm 3340sqm -Area of existing water 
body lying outside demarcated 
TSS area.  

2. Park Area 3480 sqm (well maintained) 
3. Road Area 2020 sqm 

4. Temple Area 183 sqm  

4. Enchroached by Govt. Entity i.e ,Indian post 
, MCD site office 

115   sqm 

5. Enchroached area by private Occupants 2475 sqm 
Total 13399 sqm 

Water Body Area(Kh No. 373/1) (5095 +3340) sqm 
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Park area of Kh No. 373/1 (Area -3480 sqm) 
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Road area(373/1) area -2020 sqm 
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------------
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Enchroachment (Temple)Area -183 sqm 
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Enchroached/Utilized by Govt Entity i.e Indian post , Mcd Office Area-115 sqm 
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Enchroached by Private occupants(373/1)  Area -2475 sqm 
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Enchroached by Private occupants(373/1)  Area -2475 sqm 

 

 

 

 

 

 

 

 

 

 

 

~ 

23982



 
 

Enchroached by Private occupants(373/1)  Area -2475 sqm 
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Khasra No (178/1) (01-19) bigha-biswa /(1643.85sqm)  
 

S.No. Status area Area (Approx )  Remarks 
1. Park Area  (55%) 818 sqm (well maintained) 
2. Vacant Land Area (45%) 659  sqm  

3. Encroached by private occupants 154  sqm  

 Total 1631 sqm  

 

PARK AREA(818 Sqm) 

 

 

 

 

 

 

 

 

Latitude: 28.678125 
Longitude: 77.025537 
Elevation: 233.68±42 m 
Accuracy: 4.4 m 
Time: 27-03-2025 16;12 
Note: Pila 
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Park Area of 178/1 (818 Sqm ) 

 

 

 

 

Latitude: 28.677883 
Longitude: 77.033716 
Altitude: 181.0±4 m 
Accuracy: 7.5 m 
Time: 27-03-202514:24 
Note: TOPO PARK 

Latitude: 28.678123 
Longitude: 77.025534 
.Elevation: 233.68±42 m 
Accuracy: 3.5 m 
Time: 27-03-202516:12 
Note: Pila 
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Vacant Land Area (178/1)(Area =659 sqm) 
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Enchroachment on 178/1(Area = 154 sqm) 
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Annexure R-4/ 
• 

No-D/Mundka PO/2020-21 
Government of India 

Ministry of Communications 

Department of Posts 

(O/o Senior Superintendent of Post Offices, New Delhi West Division) 

The Assistant Engineer, 
DPD-1 I Dwarka, 
Delhi Development Authority, 

***** 

Central Nursery, Sector-5, Dwarka, New Delhi. 

Naraina I.E. Head Post Office 

New Delhi-110028 

Dated-10.10. 2025 

Subject: Reply to Show Cause cum Vacation Notice regarding Post Office at Taki ya Talab 

(373/1), Mundka Village, Delhi. 

Sir, 

Kindly refer to your letter No. F.2(1)/AE-II/DPD-I/DDN2025-26/ _ dated 04.10.2025 
on the above-mentioned subject. 

In this connection, it is submitted that the Mundka Post Office is functioning in the 

premises located at Dr. Bhim Rao Park, Mundka, which was formally handed over to the 

Department of Posts by the North Municipal Corporation of Delhi (MCD) vide letter No. 5054 

dated 11.11.2020, issued by Sh. Anil Kumar, Councillor (Ward No. 39, Mundka). The said 

accommodation was provided rent-free on behalf of MCD for public service use. A copy of 

the said letter is enclosed for ready reference. 

The Post Office has been operating from this accommodation since then to provide essential 

postal, financial, and government service delivery to residents of the Mundka area. 

However, as per your notice, the matter pertains to land recorded as a water body Qohad). 

The Dep,1:ment is in the process of verifying and obtaining relevant documents and 

correspondence from MCD regarding the allotment and ownership status of the land. The 

verified Jietails will be submitted to your office shortly. 

It is fur,/her requested that no coercive or demolition action may kindly be initiated until the 

alte;rfutive accommodation can be found, as the functioning of this Post Office is essential for 
_ -public services. 

Your kind cooperation in the matter is requested. 

Senio+ Supdt. Of Post Offices 
< New Delhi West DMs1on 
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· s 0sci ~ ••••••••••••••·· 

TheSSPOs, 

New Delhi West Division , 

AnilKumar 
(Councillor & Ex.. Leader orOpposition) .. 
NORTH MUNICIPAL CORPORATION OP DELHI 
Office: Main Rohtak Road, Opp. Metro Pillar No. 
482, Near Rajdhani Park Metro Station, Swam Park, 

• Mundka, Delhi-l 1004 l/ 
_ -.Email: anmakrawa.rd3~@gmai,l.com . 

. Mob. : 7291999039, Office: 9582548.621 . . ., ·, 

,j<: 

,/ -: , ;I, ,: . ' ; , ; 

t • 

· · ., . ;: ',~;:: '\ );:\ -:J:=1(7,)fJ:.:✓ :.!'t/,;./: • /. .. . , 
"' ···_, ___ -<· 1 ·t,1·1·-·t: ·---Date1•·,11 ll 2020 

Naraina,NewDelhi-110028 , ,;:;"' 

Sub. : Handling over possession ofthe a~6~~ift~\f6~:/t¢fiiili~r~uii.ill<:~~6&f _ 
Office. , ;,· _,, •• t: .,,<: (?:1"'":,:· ·-.,, < ·-/ . , . f • 

}. •. • . I Sir, •• • • • . • . .... . ... · • . >
1J:i;l~~it ;;)>if '.?tit IJi , ""' .• . .. . . ; 

.i • In compliance to your office 'letter _no,.i~t:ra~~~::r,£)1-~()_60;;~'.!}·~t~~02~ 1~~20~0. 
¢• • ;_ • _; • ., ~-'_,;.<:::" .-.:;)??'>.:::?~ti•'.:,:yp;»;~:·>--.,;>· .. i)IL/ '_>\-~i\<°:_.:·-~:_--~_::;:_:;;<.-:t._;_; • -~ /. 
The accommodation of Dr. Bhim Rao Pariq,Mµi;>.~fi§':q~iiJ-gthancled:ciyer t9yoµr:office for 

• • - ) ·,; :· :}' t\:{\; : .. ·t , ·'.' , {./_' :_ \} • •i; · .·. •• • · 
opening of Mundka Pqst Office. The accomi49ii~U,qfl\js'~er~pr!)Vfd1"~1dtee'on behalf 

: ;\ ~ qf MGD. The e!ectrlfitY & water ineter i$ c\UTeiit!f~4~;~t1~tit~};'t 
' "._, ,Q ..,,,, ',' ~, 
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Annexure R-5

L 

~fc'lq;j,fl~ 

DELHI DEVELOPMENT AUTHORITY 
P,, "" • 

~QR4NHl~-1 
DWARKA PROJECT DIVISION-I 

Wtf ~. ~-5, umm. ~ ~ 
CENTRAL NURSERY, SECTOR-5, 0WARKA, NEW DELHI 

Email - eedpdl ~dda.org.in 

No. F.4 (20)/AE(P)/DPD-I/DDA/2025-26/ 6 )... Dated: )..r/ I cllS 

To 
The President/ Secretary, 
Religious Committee,"''""' 1....~v-.l, ~-"'3ins 
Delhi Secretariat, GNCTO 
Delhi. 

Sub:- Request for decision in respect of location of Temple on the land allotted for 

the rejuvenation of water body having kh. No. 373/1 (Takiya Takab) 

(O.A. No. 311/2022) Before Hon 'hie National Green Tribunal 

IN THE MA TIER OF 

Or. Jeet Singh Yadav ................................................. Applicant 

.vis 

G CTD & Ors ....................................................... Respondent 

With reference to above the said matter is pending before Hon'ble NGT for 

rejuvenation ofwaterbodies in village Mundka. It is respectfully submitted that a temple has 

long existed on the land falling under the water body area of Khasra No. 373/1 (Takiya 

Talab) in Village Mundka. As per the verified TSS (Total Station Survey) drawings, the 

temple structure is located within the demarcated 

In compliance with the directions of the Hon'ble National Green Tribunal (NGT) regarding 

the rejuvenation and restoration of water bodies, necessary action is to be taken to clear any 

encroachments or constructions exi_sting within such areas. 

In view of the above, you are kindly requested to take up the matter within the Religious 

Committee and arrive at an appropriate decision regarding the subject matter. 

Your cooperation in this matter will be highly appreciated to ensure adherence to t~e 

NGT' s orders and environmental restoration. efforts. ;:fa V"'r ~ \ \O \ ?,,(" 

Copy to:-
1. 
2. 
3. 

Commissioner (LM) ODA, for kind information. 

CE/Dwk, ODA for kind information. 

SE/DCC-1, for kind information. 

4. Dir./LM, ODA for kind information. 

5. SE/DCC-1, for kind information. 

6. SOM, Punjabi bagh, for n.a please. 

Executive Engineer 

,.~ ~ DPD-1/DDA 
Oft-~ r 

~,ol~ 
Executive Engineer 

DPD-1/DDA 

t>\t-~/ 
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~f?tq;jifi~. 
DELHI DEVELOPMENT AUTHORITY 
~ qfi<lfGMI ~~-1 

DWARKA PROJECT DIVISION-1 ~~, ~-5, -mcm, ~~ CENTRAL NURSERY, SECTOR-5, OWARKA, NEW DELHI 
Emall - eedpdl@dda.org.ln 

No.F.4(20)/ AE(P)/DPD-I/DDA/2025-26/ G6'q Dated: / > -/ O, ,2....a ,2-'>---. 

Joint Site Visit 
A Joint Site Inspection is scheduled to discuss and finalized the demarcation for development & 
rejuvenation of water bodies having Kh. No. 178/1 & 373/1 in the village Mundka. The meeting point 
will be Takiya Talab on 16/10/2025 at 12:30 PM. The following stakeholders as mentioned below are 
requested to attend the Joint Site Inspection. 

1. SDM Punjabi Bagh to depute Kanoongo & Patwari. 2. • 'oo/LM/WZ along with supporting staff. 3. Field officers JE & AE of DPD-1 
4. Encroachers & nearby residents. 

In previous meeting held on 15/10/2025, the stakeholders were not present. 

Copy to:-
1. CE/DWK, for kind information. 
2. SE/DCC-1, for kind information. 3. AE-11/DPD-1, for pursue the matter. 
4. Guard File. 

~a/i,) 
Executive ~ngineer 

0PD-1/DDA 

Executive Engineer 
DPD-1/DDA 
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Annexure R-7

I -·-OFFICE OF THE SUB-DIVISIONAL MAGISTRATE PUNJABI BAGH 
GOVERNMENT OF N.C.T OF DELHI 

MAIN ROHTAK ROAD, NANGLOI DELHl-110041 
F.1 SDM/PB/Misc./2025/ 'f~~ J Dated: ot8 \ 10 I )..i) .1...) 

To, 

The Dy. Director (LM) 
ODA, West Zone,· Office Complex 
Subhash Nagar Crossing, New Delhi-110027 

Sub: Regarding the objection raised by the encroachers on the notice served for 
the removed of the encroachment of Takiya Talab, Mundka and 178/ 1 
Mundka, Delhi. 

• Ref.: Deputy Director (LM) West Zone letter No. F.7(49)2025/LM/W:Z/DDA/556. 

Sir, 

In reference to the subject and reference cited above, letter received from the 
DDA regarding to verify the details furnished by the encroachers against the notices 
issued to them for removal of encroachment from the water Body vide Kh. No.373/ ~ 
and 178 / 1 in compliance with orders in the NGT case OA No. 311. 

In respect of the above, report has been sought from the revenue staff of Sub 
Division Punjabi Bagh. As per report, the details of the property related to the 
documents enclosed with the letter are as under :-

S.No. Name 
Applicant 

of Khasra 
given in 
document 

no. Ownership as per Khatauni year 
the 2005-06 of Village Mundka 

2. 

3. 

4. 

5. 

Kuldeep Singh 
S / o Bal wan Singh 

Kamla Devi W / o 
Late Mahavir 

Rajbala W/o Late 
Ra 0 mal Vats • 

713 

H.No.63A/3 Near 
Taki ya Talab 
Mundka 
778/2/2 

Rajbala W/o Late 778/2/2 
Rajmal Vats 

Smt. Aazad Kaur 783 
D/o Kahzan 
Sin h 

Smt. Saroj W / o Sh. Kuldeep Singh 
R/ o H.No.86, Village Mundka, 
Delhi 
Khasra no. not given. 

Mir Singh S / o Bhola R/ o Village 
Mundka 
Smt. Rajbala w/o Rajmal Vats 
Amarjeet Vats S/o Rajmal Vats R/~ 
Villa e Mundka 
Parmeshvari Wd/o Khajan Singh 
Village Mundka 
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-

Fur th er, Village Mundka has been urbanized on 16.05.2017 and the possession 
of Khasra No. 373/ 1 & 178/ 1 has been handed over to DOA. And, DOA has carried-out 
th e demarcation of the Khasra No. 373/ 1 &178/ 1 of Village Mundka through TSS 
Surveyor. The reference points were shown to the ODA officials & Surveyor by the 
revenue staff of Sub Division Punjbai Bagh and the revenue records were provided to 
the DOA. Further, the actual ground possession of a khasra no. can be ascertained by 
the demarcation process which was carried out by ODA. 

Also, representation has been also received in the office of the undersigned from 
the villagers that they· were not informed during the demarcation carried out of the 
ponds as their properties are adjoining to the pond. Whereas, all the adjoining owners 
have to be informed during carrying out of demarcation of the property as per the DLR 
Act. 

The village Mundka has been urbanized vide Notification No. F. 
7 /79/ ADLB/2016/CD-000383132/3827-3841 dated 16.05.2017 and the provisions of 
DLR Act cease to apply as per the judgment of Hon'ble Supreme Court of India in the 
case vide Civil Appeal Nos. 38282 of 2017 titled Mohinder Singh Through LRs and 
another Versus Narain Singh and Others. And, as per the judgment of Hon'ble High 
Court of Delhi vide LPA 609/2022 and C.M. Nos. 46224/2022, 46226/2022 & 
46227 /2022 titled Kamaljeet Bajwa & Ors. Vs GNCT of Delhi & Ors., the revenue 
department cannot carry out the demarcation after urbanization of village and the DOA 
is the agency to carry out the demarcation being the land owning agency. 

Therefore, in light of the objections raised by the villagers and representation 
received in the office of the undersigned, ODA is requested to re-verify or carry out the 
demarcation of the ponds again in presence of adjoining owners and litigants/ 
complainants in the Hon'ble Tribunal as the matter is related to the demarcation. The 
matter is already_ sub judice before Hon'ble NGT and action may be taken expeditiously. 

Encl: Renveue Field Staff report & Khatauni 
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Annexure R-8 C,\.,ro~:'J\., 7=:"°-Nc.l_L) 

fact-fl ~cf> lstt ~. 
DELHI DEVELOPMENT AUTHORITY 

Qls<<f)I 4~<lNF11 ~-1 
DWARKA PROJECT 0IVISION-1 

~~ti~. '9cR-< -5, QHq,I, -;:rf ~ 
CENTRAL NURSERY, SECTOR-5, DWARKA, NEW DELHI 

Email - eedpd I '<i,dda.org.in 

No.F.4(20)/ AE(P)/DPD-I/DDA/2025-26/ 6C\~ Dated: 1-C\ ho \l..(?, 

Joint Site Visit 

A Joint Site Inspection is scheduled to discuss and finalized the demarcation for 

development & rejuvenation of water bodies having Kh. No. 178/1 & 373/1 in the village 

Mundka. The meeting point will be Takiya Ta lab on 30/10/2025 at 11.30AM. The 

following stakeholders as mentioned below are requested to attend the Joint Site 

Inspection. 

1. SOM Punjabi Bagh to depute Kanoongo & Patwari. 

2: DD/LM/WZ along with supporting staff. 

3. Field officers JE & AE of DPD-1 

4. Encroachers & nearby residents. 

5. M/S Bearing Technology Pvt. Ltd. (Surveyor). 

Copy to:-
1. CE/DWK, for kind information. 
2. SE/DCC-1, for kind information. 

3. AE-11/DPD-1, for pursue the matter. 
4. Guard File. 

~1ahS 
Executive Engineer 

DPD-1/DDA 

Executive Engineer 

DPD-1/DDA 

491008



Annexure R-9 P<-\.~No:!Jif) 

~ l 3 / J c 10( u,ryq ~'° t~ 

'°ci B.EI t>D-\ 

LA.~~.._._,._ '1.. C\ \ Io( .1 S t y-

~ e.. ~css1:..t("\6"\ \- °d t.d.e..""'~'-c:o..i,'oD °"cl \Ao.kJt.., ~i'~ 'v-\c.._-.,,~ v<..lt\. o • 3-J 3f I 

~ \,8llon J.o....k&.. 2:>ohol'.l.o'.LS• 

O"' 'To.l.'c) \, e.. '.?,c\lu\~o"-S o..k \\ '.':,o t:\= o<\ 'l<\
1'\'.::1 "'-'"to.9-n.b ~ 

0>~ ¼eh c\.~ w QX..e.. ~YC.S, ~ i. . e. . 0\ t--.l c_."' D ~o..."' o o"'--c.J° \l ' S U\.J.._ e.h- ) '$;):t:, Pt-

'p ~ SahlL c_n~v..~C\. , bb" {\S\t:,'t>b -\LS.\-\· ~D...'1Y\.cc:.r\A..YJ 1 VI'~ Y\.oQ 

As-. c..x&_ C :SE.ID i>~ _j) ~cl o!1.. "'~d ~~ v ; \_\ ~ { e..v,c¼'ro~ 

l ' I I 

~ ~~c::.s.~ o1..o~ ~\ ~ ¼ e.. ~~.:,'~~ 1 1:)!::>Pt-• ~~ e,_ 

'T\'\e.., {o\\o~,~ ..d--e.C..c.~·\O'{'. w~ -\-c..ll.et-. \C"'\ ?"'<e..~e..n.~ ~ aJJL 

\J\l 'o..'1f'<!, , neo><h'2i o c..c..~ "--" 1-S , A\\ V,i\~ t. '\'>y~ "-cc.& .J A~ 

S:.,~b") ~t)c-...~ r o,NC..'ft:> ) \::..N~~- W~"-~ ..!:)Di\-J:. ~~\tit:>ML-M W""L-

0 ~>:,, """e" \--\'o"e&... be.low • .-

OV\ ..)\.e_~ 1"€0-N' ¼e.. -h~Si~S ~ '\J~\\O...de._ ~e..~c,S-\__~~ ~e., 

~ e_ M ~e. d.e... \f'r(VLC'_ CU\~ "' ~ 'o..v:-' ~ °' °' a.l.o..b C. i 7 ':> l_0 • J-h ~ +-V\ ~ 
V"\ ~ e>t,_ ~ c \I'\\-~ w Ot €- h ~ e.cL ~ 'o e___ -\--oJ,1, ~f'\ f m-r,"\ a\. cl 

oJoo&i ~c\J2_ C.. LcJ._ l)tl~) t;\-\~V V\o...n~Y. lh~\J(.f\u...e... D~<\-­

~oo~o C>-t~C..'1..b > ~~ '!)'D~ ~cl \:.:n~ ~,r- 6 ~bA-

u;,~ 0Jj"t-c...e...c9-¾ Jy~o..>-u:- ¼-e- "?'roc:..~s. ~ ~e..-6-e,~cc,.ho"T) 

oh ? .Q>-c '-\)a' "\-~ (_ b " E~ \' ~ ~ ~ '\o..\k, 8 <\ T o.l.o...\:, <:,,-\-<:-) 

Scanned with CamScanner 

501009



~~ ~~ ~~"'(-e.e.&- ?CJ\ ry\-_g) ..\-~e... ~~'\1~6(.Jl'"" ""-cu. ~-e_e.t'\ 

~ ,~~ ~ OJ'\~ \/Y-\~uh ~~I"\\-~· ---'A ~ t)-e..eF\ v:, ~\-~ 
I 

~ ¼~. N~- ~\~" (_,a.._¼.\~C\ \~" 

I I 

~ '\.. " '~ (.r\c!.vt_ 

C ¼~ .. O"'~~~tl)) 

od) Q)i,{ 
'J. ~ \0 

~ l. t.Y\ ~'IJCl.9\°' 

(9~\t>.'.b~) 

I j '• 

. ; \ 

\ 

Scanned with CamScanner 

511010



/4 
WWJI~ 

~. <m'S,mITT$~f;fcffift, ~~-qc{~cli clJ~ttf$cl1-l 19'/Ci if iict>cil.fi $l"ITTWln$crRR'3"B~ 
$ clccf>lclFi m1:l -q-~. ~ IDxT cW1'TTTT o@T~ ct,'1 ~J ~ q ~ cftaR clJT ~ cRTm TflTT ifll ~ ~ ~ 'P1 J{T~ lTRcITT: ~~mt~ ~1~ mt 11{, mGITTcl ~'1" ~R@ ~1€1 ~~"Jc@ 
'3ITTITT 'ITT cf~ 11{ zfi I 

~-
11---~~,~~---------~-ij1---,-~~~~---r-~6~~~,~~-~ ~-

\Jl A-~-. ~1)-.2:_ 8G__s..i,l74;r-·1 fJ qftS 0 94a ' 1
....c_-J~::~~~~

7
~-~~:;=1----.--r-=1--+-r-::-~-7--=-f r-=~ 1 q 05 ~;, 

1 
-d?r-f _ _ 3 

1 go ~ 1 g&6 e 7c2.c I ½"D 14 ti~0 • I IJ ! tc,,; pt~ f-1,.b. ,g 2- Cf q-q CJ £S-'1-Cj3f_ /SY' qp_ S-- I r c}1r-')_1 
97//~~)~03 \ -t ---v-=---::r-+---7-6-u------+-q-3_1_9_b 5_1_4_7-r--r--;:.,,,--r---t--\ 

7S . o'lf}§u . r-----;---- ---t-r------+-----.,L----···---1-------+-~;-_ 
-_::-_--1 

9 - L~7<-+7--------t-i-"'c.._.c,,__~- ~--,,,,,==--
9 ~~~/-q7 cPrf-J h•~o 7 57 vJ0)\ 

JO. :13~1.~ ..Jf ·/'-1-9 )!_ 7/ 7Yf:i3_~JJJ::_½_<-.....,..._+----:-:--=-;\---p~b-,i~~-\) '<\~~ \\•~o ,110 ~v~ 1 
• qze,o.93 bb \ 2- ~'2.f I .rJ rC, c--l 1.J?.$ J . Nb· 7 ,s-,3oS c\:>f • S°"bb~ /b '2,oo 

'~ . : 

J J ti 2-q<g}1 :..+-->-<==------1 l ~ J. 

Scanned with CamScanner 

\ 

521011



w:nultf;f 

?a_~e,-(9)/@ 

3o ( l o ( ::)_ 0 :J.._t) 

~. m1'.T ll-ga;r t ~ f.rcrnfi. ~ q1=11!u1c1 'lfct ~ ~ % ~ wf 1916 -q ~~ qft ~fa)rn t ~ ~ -w-m ct,acq51cl11 -roll~, ~gRT"cmlrm~ctrwf ftr:m-q~cfiqRcpTf.TT:rrur~TflTT ~1 ~~ cftqR <l>1 -.mmx ~ ~ ~ <fft fcl~ ~1<1· <fft 11{, crcqfficf "ff~ ~ ~ cp1 ~ 0cffi Jflmx lR $T 11{ ~ I 

~ 'Q'"a'T ;t, Q«ITi-R 

°r'-._1 f 11~f') 
f:o / u r 'J,-2 2--

- \:rJ 

'1:tl 111 I lttFfi 5 
. -z_/,f 767 ~7.JJJr- I . 

\cl ' ~ 3 \IJJ~S~ 
Jo CY'o.4 - S CVt I °JS b9} 11347-4' 
31 4 f tll ~\~ \ "1s1J,, _,, ~L • 

-...:> 

j 

3 

3 _sot----\_,, 1 qq1l 
3 ~0ijCvt\ (7.: '--.J , 98,~a-5%. 
37 ~ [b 9~ C,3,l/ ~S"~¼ 
~& ~o l)\3c ). 

:39 I (!l/()111. >} ~. 
~, 

1JSo 4. b Jl -"Z1 r~ ~~6~) 

~ &\) -.J ~ !j o1 ob J 

Mil~ 

MD-MM~~~ \v\ 

--, 
f 

Scanned with CamScanner 

531012



PC{~ N"C)· <sJ'g} 

30/ Io/ ~o,:Z 5 

.A. ~~~'Wf.lcITTfi, <Ww=nnmt~~q;cf>mifcl>~ l<J'l(, °8'~cftct)~$~~~ 
~<1(tj51d)~ um ~£Wl. ~ 'flRT ofct~r ~ tt1 ~ ~ "8' ~ cftcfR cfJ1 f1mur ~ 7TtTT in1 ~ ~ cftcm <m --~ ~ cifcmn ~ ~ fq~ ftil~ ~ 7&, cfcqfficl ~ift mtfmf ~'(if q)~ ~ '3c@ JITTffi ~<flt~~ I 

~u~,~ ,~ 
'J / ~l~&lc:ft qq6t'JoO 
~ 

?-I?) c.rJ ~~O")) 
999°,1976£-i "' 53 I 1 f_l~.-1 P(S 

50! _!j3ch7 _l 'ss -- ~ ~qS'bt -s::,11 s_ ~ 
oS,~) 

56 SO\Vl J e.e? {.Pl/( fl.,, nu~ I 9{5-06AIJ~ 
)( i<c(g (J 
S[f I 

Y111,,t;~1 CJ~/0 /o 

Scanned with CamScanner 

541013



Annexure R-10
ov, k1-. N . r-t 1/ ') 

--
j(hY\/ f-~ I ::, 

L-.J OJ L~"'" -<--...J re/ fJ I '\r,~t l~ t] 
o. ~CJ.o)(lh J( I ~- y IC, 1 cl LJ -ct/1 I' 

hvclt' j 
, 
" C, "1 "I 

'-I \ l t--. (., f 
cc h' ",, c:Jf ~ ~ ,I . f\.J . -~ • ) / I 

I n t> ~ ol vJ 3, r:, / r o/ 2. . 

Ga 
, . 

{lo/ J-
C 

fl 

4 I~ r ., (>"v ~t I,(.. . ' 
'J 

~,, c ,h,fc vq 
~v, r D 0 )/ St... '-\/ 'it 

\)p, 
~ 

". ~ I { I 

"(.', ( kc. VJ o / ~"' c..f t> ).,,. 

l~IVla-Y (jl)po-r) 
o/ (J1=/0Po-1) 0 h O a O(u.pc,l'f / 

\Jr1rc. ~ v~ r (V (. vJ vi... 

v f v 1 DO 

~ -b110 ..,, J d f ' 
vJ 0)--h-lc .1, ..i() 

v, 4 .) "' t ~1 Ot. C.,('+..} 
/' 

_h, 
# J c.,f i,~Jh (f -,-,.,,-{ o-v) /' 

e,f._ v 
I /t){) 4 / 1. r- / W 2 (1 h-j 

Yt J + \J "J 1....v~• \., i 

k,c. ... vv-..3~( Gt---<..,fD 
I 

GI-\,. l..>,,\n / 'nJ 

-ti' "<J b U,o V -

551014



Annexure R-11

f sovik Das Pro. 
" p nfessor 

INDIAN INSTITUTE OF TECHNOLOGY DELHI 
Environmental Engineering Department of Clvll Engineering Hauz Khas, New Delhi-110016, India Tel.: +91-11-2654 8732 E-mail : dassovik@iitd.ac.in; dassovik@gmail.com A5sis1:int f( 

Date: 24.09.2025 
To. 
EE/DPD-1, 

. IN 
rsery owarka Sec-5, New Delhi ,110075 centra u ' 

Subject: Regarding submi~sion of consultancy report in respect of the water body havmg Kh. No.373/1, (Takiya Talab) 
are pleased to submit the report titled ''Rejuvenation of Water Bodies in Mundka WViella e" for your kind perusal. The report presents a detailed account of the current condition 

l g d. . 
• 

of the village pond, propose mterventlons, and recommendations for its ecological restoration and sustainable management. 
This report has been prepared based on the objective of addressing local water quality challenges, improving ecological balance, and supporting community well-being. We trust that the report will serve as a useful reference for decision-making and future planning. We remain available to provide any additional information or clarifications, if required. 

Regards, 
" ~ ~, Dr. SOVIK DAS 

f 
II \;CY I Assistant Professor . •'/ Department of Civil Engineering 0 

.... , 
Indian Institute of Technology Delhi Hauz Khas, New Oelhi-110016, India DrSovikDas 

Assistant Professor, 
Department of Civil & Environmental Engineering, Indian Institute of Technology (ITT) Delhi, Hauz Khas, New Delhi, India - 110016. 

561015



Project Report 
on 

Rejuvenation of water bodies in Mundka village 

Submitted By 

Prof. Sovik Das 

Dr. SOVIK DAS 
Assistant Professor 

Department of Civil Engineering 
Indian Institute of Technology Delhi 
Hauz Khas, New Oelhi-110016, India 

Department of Civil Engineering 
HT Delhi 

New Delhi-110016 

To 
Delhi Development Authority (DOA) 

INDIAN INSTITUTE OF TECHNOLOGY DELHI HAUZ 
KHAS, NEW DELHI-110016 

September 2025 

571016



Executh1e Summary 
India's urban and peti•Urban regions ure increasingly facing challenges related to water 
pollution habitat degradation, and declining quality of common waterbodies. Rapid 
urbanization, unreg\1lated sewage discharge, encroachment, and poor waste management have 
caused many ponds and lakes to deteriorate into polluted, stagnant pools, creating health 
hazards and environmental stress. Recognizing the need to restore such degraded ecosystems, 
the Delhi Development Authority (DDA) undertook the rejuvenation of the village pond in 
Mundka, located in the western part of Delhi. The aim of this initiative was to transform the 
highly polluted and silted pond into a clean, functional, and aesthetically improved waterbody 
that could serve ecological, recreational, and community purposes. The rejuvenation plan 
included desilting of the pond, removal of accumulated solid waste, landscaping of the 
surrounding area, and introduction of sewage treatment interventions to prevent untreated 
sewage from directly entering the pond. These measures ensure that only treated inflows, along 
with seasonal rainwater, would replenish the pond, thus improving water quality and 
eliminating foul odours and vector-breeding conditions. In addition to the environmental 
benefits, the rejuvenated pond will provide a green and open space for the community, 
enhancing the visual appeal of the village and contributing to local microclimate improvement. 
Native plant species were planted around the pond to stabilize the banks, promote biodiversity, 
and create habitats for birds and aquatic life. The success of the project depends on sustained 
maintenance of the treatment units, regular cleaning of the pond area, and active participation 
oflocal residents in keeping the pond free from solid waste dumping. This rejuvenation project 
by DDA serves as a model for restoring small urban waterbodies to serve as pollution buffers, 
biodiversity hotspots, and community assets. Scaling up such initiatives across other parts of 
Delhi, alongside decentralized domestic sewage management, can play a vital role in 
improving the city's overall water environment and liveability. 
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J. Rejuvenation of Pond 

Ponds have historically been important assets for communities, supporting agriculture, 

livestock, aquaculture, and local biodiversity. However, rapid urbanization, population growth, 

and inadequate waste management practices have led to the degradation of many such 

waterbodies. Silt deposition, encroachment, and indiscriminate dumping of solid waste have 

reduced the storage capacity of the ponds, while direct discharge of untreated domestic sewage 

has severely deteriorated their water quality. These conditions not only destroy aquatic habitats 

but also create foul odours, promote mosquito breeding, and pose serious health risks to nearby 

residents. Pond rejuvenation addresses these challenges by restoring the ecological and 

functional value of waterbodies. This process typically involves de-silting to increase water­

holding capacity, removing solid waste, strengthening embankments, landscaping with native 

vegetation, and ensuring that only treated water enters the pond. This not only improves the 

aesthetics and ecological health of the waterbody but also creates recreational spaces, supports 

biodiversity, and contributes to local microclimate regulation. In many localities, untreated 

domestic sewage from households flows directly into ponds through open drains. Such sewage 

contains organic matter, nutrients like nitrogen and phosphorus, suspended solids, heavy 

metals, and pathogens. If left untreated, it accelerates eutrophication, promotes excessive algal 

growth, reduces dissolved oxygen, and harms aquatic life. Over time, the pond becomes a 

source of pollution rather than a community resource. Therefore, the treatment of sewage 

before it is discharged into the pond is essential to ensure water quality and the ecological 

balance. The existing treatment technology at the site, which is constructed wetlands (CW), 

can be considered for sewage treatment due to its low energy requirement and nature-based 

approach. However, CW-based sewage treatment plant (STP) often faces challenges related to 

long-term maintenance, clogging, seasonal performance variation, and inconsistent effluent 

quality, especially when dealing with fluctuating loads. Therefore, it is recommended to adopt 

a Moving Bed Biofilm Reactor (MBBR)-based STP for this site. Considering this, MBBR­

based STP has been approved and accepted by DDA, making it a more viable and reliable 

solution for ensuring compliance with effluent discharge standards and supporting the 

rejuvenation and protection of the pond ecosystem. 
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2. Moving Bed Biofihn ReRcfo.-

The MBBR is an advanced biological domestic sewage treatment technology that is 

particularly well-suited for decentralized and community-level applications. It effectively 

combines the principles of suspended growth and attached growth processes to achieve high 

pollutant removal efficiency in a compact footprint. In an MBBR system, the treatment tank is 

filled with specially designed plastic carrier media that provide a large surface area for the 

growth of biofilms (Figure I). These biofilms contain microorganisms that degrade organic 

pollutants in the domestic sewage. The carriers remain in continuous motion within the reactor, 

aided by aeration or mechanical mixing, ensuring effective contact between the domestic 

sewage and the microorganisms. The advantages of MBBR technology over conventional 

domestic sewage treatment technology, i.e., activated sludge process (ASP) and the membrane 

bioreactor (MBR), are: 

• Compact and space-efficient 

The MBBR requires less space because the biofilm on carriers allows for high microbial 

activity in a smaller volume. Conventional systems like ASP need larger tanks for the same 

level of treatment. 

• Higher treatment efficiency 

The MBBR offers better removal of organic pollutants (BOD, COD) and nutrients (especially 

ammonia), even when the incoming domestic sewage quality fluctuates. 

• Lower sludge production 

The MBBR generates less excess sludge since biofilm systems retain slow-growing 

microorganisms more effectively than suspended systems. 

• Lower energy and maintenance needs 

The MBBR avoids the use of energy-intensive components like membranes (as in MBR), 

resulting in lower operational and maintenance costs. 

• Better resistance to toxic shocks 

The biofilm structure in MBBR offers greater protection to microbes against toxic substances, 

making it more suitable for treating industrial and domestic sewage. 

• Modular and scalable design 

The MBBR systems are easy to scale. Capacity can be increased by simply adding more bio­

carriers, without needing to build new tanks or increase the plant footprint. 
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BASIN 

MBBR aerati n tanks are 
op n at the top, e posing 
the water to open air and 
making it an aerobic 
pr cess offiltration. 

MEDIA 

Small plastic chips with a 
design that maximizes the 
surface area they provide 
for biofilm to grow on them. 

SIEVE 

Mesh material that allows 
water to pass through but 
keeps the media inside the 
basin. 

AERATION GRID 

Essentially a fan located at the 
bottom of the reactor tank that 
helps keep media on the move 
to decompose the waste water 

Moving Bed Bioreactors 

(MBBR) 

TREATED 
EFA.UENT -

Figure 1: Schematic representation of the moving bed biofilm reactor 

3. Overview of the existing condition of Takiya Talab before its rejuvenation ,. 

This pond rejuvenation work was carried out in Takiya Talab (pond) of Mundaka village 

situated in Delhi with the latitude and longitude of 28°40'21.4"N 77°01 '44.8"E, respectively, 

with 2200 families residing nearby to this pond (Figure 2). The existing pond has been turned 

into a receptacle for untreated domestic sewage due to the absence of proper sewage and solid 

waste management practices (Figure 3). Although a constructed wetland system has been 
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installed in the village to treat the domestic sewage before it enters the pond, it is currently not 

functioning effectively, thereby failing to achieve the intended water quality improvement. 

Consequently, untreated or partially treated domestic sewage continues to flow into the pond, 

further deteriorating its condition and making it unsuitable for any beneficial use. Furthermore, 

while the solid waste is managed to some extent, it is not collected in a timely manner; thus, 

the storage points for solid waste often overflow, causing nuisances in the locality, including 

foul odour, unsightly conditions, and occasional blockage of drains during heavy rains. Such 

issues not only degrade the village's environmental quality but also pose potential health risks 

to the residents. 
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Figure 2: (A) Location of the Mundaka Village in Delhi; (B) Location of the Takiya Talab 
(pond) in Mundaka Village 
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Figure 3: Condition of the Takiya Talab and its surroundings prior to its rejuvenation 
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4. Data pr-ovided 

Thr D I r 'dod data on vAriou n 1 ·ct. of the pond, including its dimensions and area, as 
\\ ell a. infonnation on the population living in its vicinity and water supplied to the area as 
brlow. 

Table 1: Details of the pond as per the infonnation provided by DDA 
Pond name Pond 1 Khasra No. 373/1 (Takiya Talab) 
Population 2200 families 

Water supplied by Delhi Jal Board 0.428 million gallons per day 
Approx area of pond 13404 square meters 

Length= 112 m 
Pond dimension (LxBxH) Breadth= 84 m 

Depth= 9-12 m 
Catchment area of pond 35 hectares 

5. Methodology 

Given the current scenario, it is essential to ensure proper management of domestic sewage so 
that only treated water is discharged into the pond, thereby improving its water quality and 
enabling it to serve as a functional water body for ecological restoration and for that the 
following steps are suggested: 

i) For the sewage treatment plant 

• Identify all drains discharging domestic sewage into the pond and tap them at appropriate 
points. This is necessary to prevent further inflow of raw sewage into the pond, which is 
the primary cause of its degradation. 

• After tapping the drains, divert the domestic sewage generated in the vicinity of the pond 
by the residents to the STP through a drain. This will eliminate the direct discharge of 
domestic sewage into the pond, thus ensuring that the pond is protected from nutrient 
overload (which causes algal blooms), foul odours, and pathogen contamination and 
subsequent groundwater contamination. 

• This drain will run along the periphery of the pond and will channelise the collected 
sewage from multiple inlets into the sump well with the dimensions of 2.5 m x 2.5 m x 5 
m, which will function as the inlet to the STP. 

• Notably, screens of 20-25 mm spacing shall be installed at both the sump and the main 
pumping station to intercept floating debris, plastics, and other coarse solids. This will 
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prevent clogging pi.,.,.t· t , d oother ' v ec pumps and downstream treatment units, an ensure sm • 
operation of the STP. 

• lnStall a bypass pipeline before the STP to divert flow to the nearest drain during plant 
shutdowns or maintenance. This will prevent untreated sewage from accumulating or 
backflowiug into the pond if the STP is non-operational. 

• In addition, a non-return valve shall be provided at the connection between the pond's 
highest flood level (HFL) and the external sewer network to eliminate the risk of reverse 
flow of sewage from the sewer into the pond. 

ii) For rejuvenation of the pond 

• Complete pumping out of the polluted water from the pond to begin physical cleaning and 
structural rehabilitation of the pond 

• Excavate and desilt the pond by removing accumulated silt, garbage, and slurry up to 0.5 
m below the existing bed after digging, to restore its original depth, increase water storage 
capacity, and improve its ability to support aquatic life. 

• Provide a three-layer system over the pond bed and embankment, as illustrated in Figure 
4, comprising sequential layers of boulders, stones, and Yamuna sand. This stratified 
arrangement functions as a filtration-percolation medium, facilitating groundwater 
recharge while regulating seepage losses. 

• Provide a concrete walkway around the pond, with optional tiling. A walkway will promote 
public engagement, accessibility, and recreational use of the pond (Figure 5). 

• Install solar lights, seating benches, fencing, and plant native vegetation. These additions 
will enhance the visual appeal, encourage community ownership, ensure safety, especially 
at night, and help restore biodiversity. 

• Provide a bypass line at the pond's Highest Flood Level (HFL) and STP outlet to divert 
excess water to the nearest stormwater drain. This will ensure that the pond does not 
overflow and flood nearby areas during heavy rains, thus providing a safety mechanism 
for monsoon management (Figure 5). 
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15cm 
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Figure 4: Schematic representation of the soil depth profiling beneath the pond 
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Figure 5: Schematic diagram of the Takiya Talab with sewage treatment plant after 
rejuvenation work 
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Figure 6: Aerial view of a rejuvenated Takiya Talab with fountains, surrounded by a 

paved walkway, benches, and landscaped greenery 

6. Calculation 

Water supplied in the locality= 0.428 MGD (1 gallon= 0.00378 m3
) 

= 0.428 X 106 
X 0.00378 m3 

= 1617.84 m3/day 

Assuming 80% of the water supplied contributes to domestic sewage discharge 

So sewage generated in the locality= 0.8 x 1617.84 

= 1294.27 m3/day 

= 1294.27 kL/day (kLD) 

~ 1300 kLD 

The design capacity of STP is considered as 1.5 times of the sewage generated in the locality 

to account for future population growth, variations in domestic sewage generation, and to 

ensure adequate treatment capacity during peak flow conditions. 

So, design capacity of the STP = 1.5 x 1300 

~20ookLD 

Approx capex cost for this 2000 kLD MBBR based STP will be around Rs 640.00 Lakhs 

(excluding GST) and opex cost will be around 3% of capex cost per annual. 
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7. Conclusion and Recommendations 

The rejuvenated pond in Mundka village was intended to receive only treated water from the 
STP to maintain its ecological balance and aesthetic appeal. However, due to the current 
underperfomiance of the STP, untreated or partially treated sewage continues to flow into the 
pond, leading to deterioration in water quality and creating the risk of foul odour, mosquito 
breeding, and unhygienic conditions. The problem is further compounded by delays in solid 
waste collection, resulting in overflow of storage points and littering in the vicinity, which 
degrades the pond surroundings. At present, a constructed wetland has been deployed on the 
site for treating the sewage; however, this technology has inherent limitations in handling high 
organic loads and fluctuating influent quality, which has resulted in suboptimal treatment 
performance. Consequently, the adoption of an MBBR system has been proposed to enhance 
treatment efficiency and ensure compliance with discharge standards. Notably, quantities taken 
in the report are indicative in nature as per preliminary observation, site data and report. During 
detailed estimation and work execution, the quantities of the items may vary as per site 
requirements during execution, and some extra items may also be required at the site which 
may not be available in the schedule provided and can be added accordingly during estimation 
and actual site condition requirements. For this, DDA will take care of the extra items on their 
own if required. Further, to ensure the intended benefits of the rejuvenation project, it is 
essential to restore the proper functioning of the STP through regular inspections, timely 
maintenance, and repair of malfunctioning components. The pond should be periodically 
cleaned, desilted, and protected from any dumping of waste in nearby areas. Proper and timely 
solid waste collection must be ensured to prevent overflows and nuisances. At least one 
dedicated worker should be appointed for daily maintenance of both the pond and the STP to 
ensure consistent operation. Equally important is the active involvement of the local 
community in preserving the pond's condition. Awareness campaigns should encourage 
residents to refrain from dumping waste and to support maintenance efforts. Additional 
recommendations include the installation of four floating aerators uniformly across the pond 
length to improve dissolved oxygen levels and enhance overall water quality and performing 
desilting at least once every five years or earlier if high concentrations of total suspended solids 
(TSS) enter the pond from unauthorised sources. Thus, with effective STP management, proper 
solid waste handling, and community participation, this pond can be maintained as a clean, 
functional water body that enhances the environmental quality of the locality. 

7 
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Annexures 

Annexure A: Detailed layouts of the pond and the sewage treatment plant, along with design 

calculations for the sewage treatment plant 

Annexure B: Approximate Bill of quantities (BOQ) required for execution of this work 

Annexure C: Approximate details of quantities (DOQ) required for execution of this work 
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2.25 

Annexure B 

SCHEDULE OF QUANTITIES 

Rejuvenation of Water Body of Taklya Talab(Kh No. 373/1),VII age Mund9ta, K1.Zone(DDA) 

Description of Items 

Clearing jungle including uprooting of ~ank vegetation, grass, brush wood, trees and saplings of girth up to 30 cm measured at a height of 1 m 

above ground level and removal of rubbish up to a distance of SO m outside the periphery of the area cleared. 

pumping out water caused by sprwigs, tidal or river seepage, broken water mains or drains and the like. 

Earth work in excavation by mechanical means (Hydraulic excavator)/ manual meaas over areas (exceedi11g 30 cm in depth, 1.5 min width as well 

as 10 sqm on plan) including getting out and disposal of excavated earth lead upto so m and lift upto 1.5 m, as directed by Engineer-In-charge. 

Filling available excavated earth (excluding rock) in trenches, plinth, sides of foundations etc. in layers not exceeding 20 cn1 In depth, consolldatlng 

each deposited layer by ramming and watering, lead up to 50 m and lift upto 1.5 m. 

QTY Unit 

1928.57 Sqrn 

28928.55 KL 

5573.02 Curn 

314.87 Curn 

1------------------___L-~---' 

Dr. SOVIK DAS 
Assistant Professor 

Department of Civil Engineering 
Indian Institute o!Technology Delhi 
Hauz Khas, New Oelhl-110016, India 

841043



j. 

,,,,.,- ting, supplying, stacking and filllng of local earth (Including royalty) by mechanical transport upto a lead of 5km also including ramming and 

/ :::e~:ng of the earth in layers not exceeding 20 cm In foundation trenches, plinth, sides of foundation etc. complete for all lift. 6516.00 

5 22sa 

L--- ~nd laying in position cement conc'.ete of specified grade excluding the cost of centering and shuttering-All work up to plinth level : 
/ 

1
,
4
,8 {l eement : 4 coarse sand (zone-Ill) derived from natural sources : 8 graded stone aggregate 40 mm nominal size derived from natural 101.29 

6 
4.1.S sources). 

_,-:-:--::-::::;:;::-:==::::=:::-:;::::~--:----:--::---,---------,------::-:-:--:--.-t­
-- ~ g and laying in position cement concrete of specified grade excluding the cost of centering and shuttering-All work up to plinth level : 

V l:S:lO (1 cement : 5 fine sand derived from natural sources : 10 graded stone aggregate 40 mm nominal size derived from natural sources) 

1 4.J.11 

...-i----i>roviding and laying in position ceme~t concrete of specified grade excluding the cost of centering and shuttering -All work up to plinth level: (1 
cement: 1½ coarse sand(zone-111) de11ved from natural sources : 3 graded stone aggregate 20 mm nominal size derived from natural sources). 

_B 4.1.2 

.--- Making bajri path including preparation of subgrade, supplying and laying brick aggregate of 50mm nominal size 100mm (50mm each layer) deep 
with binding material consisting of 12.5mm moorum and 12.5mm red bajri consolidated with road roller. 

9 AOR 

JO !6.69 

Providing and laying at or near ground level factory made kerb stone of M-25 grade cement concrete In position to the required line, level and 
curvature, jointed with cement mortar 1:3 (1 cement: 3 coarse sand), Including making joints with or without grooves (thickness of joints except at 
sharp curve shall not to more than 5mm), Including making drainage opening wherever required complete etc. as per direction of Engineer-in­
charge {length offinished kerb edging shall be measured for payment). (Precast C.C. kerb stone shall be approved by Engineer-In-charge). 

Demolishing stone rubble masonry manua~y/ by mechanical means l~cludi,~g stacking of serviceable material and disposal of unserviceable 

11 15.9.2 material within 50 metres lead as per direction of Engineer-in-charge: In cement mortar. 

24.00 

452.70 

1119.08 

36.49 

11.28 

cum 

-

Cum 

Cum 

Cum 

Sqm 

cum 

Cum 
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. k wark with non modular fly ash bricks conforming to IS:lis 94, class designation 10 average compressive strength in Foundation upto plinth 

sric . . ment mortar 1:6 (1 cement : 6 Coarse sand) 

OR level ,n .ce 

426.96 

11 A nt plaster of mix: 1:6 (1 cement: 6 fi!W! sand) 

12 mmce~m~e~~=.;;;;-i:;;;;;;;-;~~;-;;,~;,;~i;;;i~;:;::::ii-:;-::;:~-;-;::----......,~-----,,-------------f-~~7" 

13.1.2 
15 

mm cement plaster o~ the rough sld~ of sl~gle or hal~ brick wall ot mix: 1:6 (1 cement: 6 fine sand) 

909.51 

909.51 

13.2-2 . ishing wall with acrylic smooth exterior paint of required shade: New Work(Two or more coat applied @1.67 /JO sqm over and lncludlng 

1 f,n . at of exterior primer applied @ 0.90 tre/ lOsqm) 

13 46. priming co . 

• Painting wtth synthetic enamel ~amt of approved brand and manufacture to give an eve,, shade: Two or more coats on •ew work. 

13.61-1 Design create & restore aesthetic view In DDA Publlc parks walls, water body wall, parking, tollets ..... 

AOR Providing and fixing hand rest bench : each bench consists of 2 nos. L-shape base support In cement color(thlckness-SOmm, back helght-890 

1207.77 

224.84 
613.25 

AOR mm1::; .. -::. .. --:-:-:--:;::::-:-:::-;:::;-::::
;::;;:-;;n::;;;7.:i;:i;'":::;;;::-=:=::-:::::::::::-:-~;;---:-;:------;~-:::;-:---;:-:;--:::-:::-::-::::=

=-::::--f--­

Providing and faying damp-proof course 40mm thick with cement concrete 1:2:4 (1 cement: 2 coarse sand (zone-Ill): 4 graded stone aggregate 

15.00 

4,1 12_smm nominal size) 

145.88 

Providing and faying cement concrete In retaining waf:S, return walls, walls (any thickness) Including attached pilasters, columns, piers, abutments, 

illars, posts, struts, buttresses, string or lacing c~urses, pa~pets, coping, bed blocks, anchor blocks, plain window sills, fillets, _sunken floor, etc., 

~p to floor five level, excluding the cost of centering, shuttering and finishing: 1:1½:3 (1 cement: l½ coarse sand(zone-11I) derived from natural 

io 4.2.2 sources: 3 graded stone aggregate 20 mm nomlnal size derived from natural sources). 

8.92 
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Providing a~d laying non-pr~ssure_ NP2 class (lig_h~ duty) R.C.C. pipes with collars jointed with stiff mixture of cement mortar in the proportion of 

1
g.6.4 

1
.
2 
(l cement: 2 fine sand) mcludl'llg testing of Joints etc. complete: 

~ntering and shuttering including strutting, propping etc. and removal of form for: Llntells, beams, plinth beams, gi~ders, bressumers and 

351.6 m 

149.77 Sqm 

5.9.5 ca"!nl1~·Ie~ve~rs~---:--::--:-:::-:-'.''.'7.;::;:::;;:=-:::::;:;::::;:::-:::::;::-"'i::::::'7.:::-::;:-::;::-;:-:::::;::;:-:--=-::;-;-;:~-:-:-;~~:-:=-::-.:-::---;::-::;:-;-::-::;-7c==f-----r 

Steel reinforcement for R.C.C. work including straightening, cutting, bending, placing In position and binding all complete upto plinth level. Thermo 

21 
5.22.6 Mechanically Treated bars of grade Fe-SOOD or more. 

Dis osal of building rubbish/ malba / similar unserviceable, dismantled or waste materials by mechanical means, Including loading, transporting, 

15
_
60 

unl:adlng to approved municipal dumping ground or as approved by Engineer-In-charge, beyond 50 m initial lead, for all leads including all lifts 

29 involved. 
Su ply and installation of erosion control measures including synthetlc/geosynthetlc fibers as per site suitability. Work includes soil surface 

pr:paration, placement of erosion control systems, and anchoring In accordance to the site, all complete as per specifications and direction of 

30 AOR Engineer-in-Charge 

Providing, laying & spreading stone aggregate of 50mm nominal size for bedding ~ the water body including Ramlng, consolidation, and dressing 

16.3.3 all complete as per engineer in charge. 

16
.4 Supplying and filling in plinth with sand under floors, locludlng watering, ramming, consolidating and dressing complete. 

12401.01 Kg 

129.64 Cum 

3351.89 sqm 

1986.59 cum 

1324.29 sqm 

\.)tV> • Dr. SOVIK DAS 

L ,J\ 'f.- 0o:O~~~,-ing 

/ O ~ lndi1nlnstituteolTtclmologyDolhl 

HlozKhal, NewOea,;.\10016.lndio 

871046



providing, fixing, and testi~g _do_uble f!an~ed ductile Iron (DI) refl~x (non-return) valve of size_ mm dia, conforming to IS:5312 (Part 1/11), pressure 

rating PN 1.6, including ~II Jointing_mate'.ials, nuts, bolts, rubber insertions, painting with anticorrosive bituminous paint, complete as per 

specifications and direction of Engineer-in-Charge. 

structural steel work riveted, bolted or welded ln built up sections, trusses and framed work, including cutting, hoisting, fixing In position all,d 

5.00 
nos 

39_20 
kg 

applying a priming coat of approved steel. primer all complete. 

\)M 
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work in excavation by mechanical means (Hydraulic excavator)/ manual means over areas (exceeding 30cm in depth, 1.Sm In width as well 

Eartoh m on plan) including getting out and disposal of excavated earth lead up to som and ~ft up to 1 Sm as directed by Engineer-in-Charge. 

as 1 sq 
, • , 

Water Treatment 

3310.99 

1 
4.00 

curn 

nos 
nos 

Electrical Installations 36.00 nos 
3.00 nos 
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Annexure C 

Details of Quantity I 

~ 1temeode 
Description No No No L I B I H I Total Unitl 

~-Clearing grass and removal of the rubbish up to a distance of 

I 2,32 50 m outside the periphery of the area cleared. 

I I 

-- Water body Kh No 373/1 

I 

-- inside the water body jalkumbhi 
0.2 9642.85 1928.57 sqm 

--
I Total I 192s.s1/ sqm I 

I I 1 1 

-

2 14.23 
Pumping out water caused by springs, tidal or river seepage, 

No No No L B H Total Unit 

broken water mains or drains and the like .... 

Water body Kh No 373/1 

taking avg depth of 6ft 

9642.85 
3 28928.5 5 Kl 

Total 28928.5 5 Kl 

GTotal 28928.55 Kl 

3 2.6.1 
Earth work in excavation by mechanical means (Hydraulic No No No L B H Total Unit 

excavator)/ manual means .... 

Water body Kh No 373/1 

RR Masonary foundation(length from dwg) 
280.83 0.55 1.46 225.51 cum 

Inner boU'lldary wall(length from dwg) 

352.83 0.945 0.8 266.74 cum 

for silt removal from pond bed(avg=O.S)(areaxdepth) 
9642.85 0.5 4821.43 cum 

outer boundary wall(length from dwg) 

408.83 0.725 0.875 259.35 cum 

Total 5573.02 Cum 

~ 

I 

I I I 
I 

f 
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6 

r--- Filling available excavated earth (excluding rock) In trenches, 

/ 4 , 2-25 plinth, sides of foundations etc.... 
No No 

i..-- ....- Water body Kh No 373/1 

Total Unit/ 

I No 
B H 

l--- - RR Masonary foundation(length from dwg) 

/ 

c---.J---1(;;:(1;-:.4:-;:'.6x-:;;0-;:.5;;5)~1(;:;-1.-;:46;:-:x0;-.2::;-;:0~)+";;:(0:-:.S':"6X0

7 .:-:35:7:J)-:=0~.3~15:-sq_m 
____ ll-/l-.J-lo-.3-15-l-2-BO-.B-3J-,-J., _-J/~88-.46~,-um--i/ 

...-.-J---t~-......:...:.'---
-....:......:.._

;,_;,;_..;.;;:,,;;,~:..:::::i.:.:.:_
 

__ -+-+-+-~~~~-+---j,L......,.;=~1, 

i.---..J...---t-ln-ne-r7bo-u--:n-:da:-ry-w-a"7.ll:;;-(le-n-:gt-;-h-;-fr-om-:-dw-g
7)------+--+---+--~~-+---l----i/~--+--// 

5 

(1x2sidex0.45x0.15)+(1x2sidex0.65x0.15)=0.33sqm 0.33 352.83 
I 116.43Jcum / 

outer boundary wall(length from dwg) 

(1x0.45x0.15)+(1x0.6x0.15)+(1X'D.75x0.15)=0.26cum/m 

2.25a 
Excavating, supplying, stacking and filling of local earth 

(including royalty} .... 

4.1.8 

Water body Kh No 373/1 

for making base upto inner boundary wa/Mareaxdepth) 

Area=9642.85-8319. 73=1323.12sqm, depth=3m 

for pitching, ((8319.73-6621.97=1697.76, depth=3m) from 

dwg) 

1:4:8 (1 Cement: 4 coarse sand (zone-Ill) derived from 

natural sources : s graded stone aggregate 40 mm nominal 

size derived from natural sources). 

Water body Kh No 373/1 

I 
j 

I 
I I I I 

I I I I 

0.269/ 408.83 I I 109.98/cum / 

I /Total I 314.87/cum / 

I I I I I 

I I I I I I 

I 
No No 

H I Total I Unit/ 

I 
I I I 

I 
I 

I 

3/ 1323.12 
3969.36 cum 

I I I I 

I 
I 

311697.7/ 
j 0.5 

f 2546.64/cum I 
I I I Total 6516.00/cum J 

I 
I 

I I 

I I I G.Total 6516.00/cum / 

j 
I 

I 
I 

I 
L I B 

I 

No No No 
H 

I 
I I I 

I I I I I I 

('\ ,. i. • Dr. SOVIK DAS 

f ' K \.),¼',. Aui1lantProfessor 

O '1' ' ___., Department of Civil Engineering 

/ 
Indian ln1tltule of Technology Delhi 

H■uz Khas, Ntw Dtlhl-110016, India 
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l 

-
-

_,--- ]Inner boundary wall(length f.rom dwg) 
I I 352.831 o.945/ 0.15/ so.01/cum I 

_J.----

I 

--l--:-----:--:;-;;
---:-;--;----:-~------1--1---1---_,_ 

_ _,_---+_--+-_-+---t 

-~ __ to::::.u.:.:te;:...r .:.;bo:...;u:.;.;n.;..da;...ry..:...,_w_a..:ll(_le.....:ng=-t_h_fr_o_m_d_w-=g::....) 

-------jl....._~-+--~1---=4~08~.8:::3~0 . ..:..:72::.::51---0::..1::2::,Sf-...;3;.:.7·;.;.os+-cu_m--j 

_i.--

-- for outer barbed wire fixtng(408.83/2.5)=163.53+ 1=164 
164 o.23 0.23 0.4 3.47 cum 

-- for inner bo4lndary railing(352.83/1.5)=235.22+1=236 
236 0.23 o.23 0.4 4.99 oum 

- __ _J~in~fo~u~n~d~at~io~n:..:o=:::f..:.w:.::a::::~l.::a~lo::.,:n~gwot~· 
~h=ra::.:.m:.:Jp~d::;e:.i:P::.:.;re:;:s:;::si~on:.:_ 

___ +-f-~~-::2+---....:6~0:.:;:.1::.25,-...;0~.s~75;t--:;-0.-;;;8:;t:6cu:m-:-l 

- - for finishing below main gate(7x7sqm) 
49 

0.1 4.90 cum 

4.1.11 

1:5:10 (1 cement : S fine sand derived from natural sources : 

10 graded stone aggregate 40 mm nominal size derived from 

natural sources) 

No No No 

Total 101.29 cum 

B H Total Unit 

Water body Kh No 373/1 

below kerb stone both side 

2 408.83 0.075 0.3 18.40 cum 

below wide ramp towards depression 

8 7 

(1 cement: 1½ coarse sand(zone-111} derived fr~m natural 
No No No L B 

t 20 mm nominal size 

4.1.2 sources : 3 graded stone aggrega e 

derived from natural sources}. 

Water body Kh No 373/1 
280.83 1.46 

RR Masonary foundation(~ength from dwg) 12 0.5 0.25 

for sloping drain(12nos) 
HJ 0.3 0.3 

for closing unwanted inlets 
96.00 0.3 

for base of NP2 pipe(8mxl2nos)m 
96.00 0.3 

on the top of np2 pipe 

so 0.3 

NP2 pipe for outlet sumpwe/1(5nosx10m) 
so 0.3 

NP2 pipe for outlet sumpwell(Snosx10m) 
I 

I 

f -KUM 
o"~ 

0.1 

Total 

5.60 cum 

24.00 cum 

H Total Unit 

0.2 82.00 cum 

13.25 19.88 cum 

0.3 0.27 cum 

0.1 2.88 cum 

0.1 2.88 cum 

0.1 1.50 cum 

0.1 1.50 cum 1 

' Dr. SOVIKDA s 
Assistant Professor 

Department of Clvll Engineering 

Ind/an Institute of Technology Delhi 

Hauz Khas, New Oalhi-110016, India 
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on steps towards ramp depression from Dwg 

below steps of ramp 

inner boundary foundation 

under the gate till depression start 

RCC Retaining 

wall((lx0.25x352.83)+(0.25x0.Sx352.83)+(0.3x0.3x
352_82j 

=88.02+44.10+31. 75=163.87) 

for inlet sump 

For outlet sump 

For peripheral draJn (inlet) 

deduction of sfrc cover for drain at every 

Sm(0.7x0.lx0.1)(408.83/5=81.86=82nos) 

Making bajri path including preparation of subgrade, 

AOR supplying and laying brick aggregate of 50mm nominal size 

100mm (50mm each layer} ... 

Water body Kh No 373/1 

on pathway of park 

for base of sloping drain 

for the base of path from gate to depression 

f 
('\A\• 

Dr. SOV/K DAS 

' r \.fo'V,.. Asslllanl Profeuor 

0 '1' ' -----
Deparlment of Civil EnginHring 

/ 
Indian Institute of Technology Oelhl 

Hauz Khas, New DelN• 1100I6, India 

931052



-
~ 

on steps tow d -
11.62 

- b I ar s ramp depression from Dwg 
. e ow steps of ramp 

7 inner bo d 
un ary foundation 

352.83 Underthe t • 
ga e till depression start 

7 Rec Retaining 

Wall((lxo 25 35 
==88 02 • x 

2
•83)+(0.25x0.5x352.83)+(0.3x0.3x352.82) 

." +44, l0+31. 75==163.87) 
for inlet sump 

10 

10 

For outlet sump 10 

10 

10 

10 For peripheral drain (inlet) 
408.83 

deduction of sfrc cover for drain at every 
5

m(O. 7xO. lx0. l) (408.83/5=81.86=82nos) 
-82 0.7 

Making bajri path including preparation of subgrade, 
9 AOR supplying and laying brick aggregate of 50mm nominal size No No No l 

100mm (50mm each layer) ... 

Water body Kh No 373/1 
on pathway of park 408.83 
for base of sloping drain 12 8 

for the base of path from gate to depression 7 

11.62 cum 

7 0.05 2.45 cum 

0.2 0.645 45.52 cum 

7 0.15 7.35 cum 

163.87 cum 

2 0.35 7.00 cum 

2 0.25 5.00 cum 

1 0.2 2.00 cum 

2 0.35 7.00 cum 

2 0.25 5.00 cum 

1 0.2 2.00 cum 

2.1 0.1 85.85 cum 

0.5 0.1 -2.87 cum 

Total 452.70 cum 

B H Total Unit 

2.5 1022.08 sqm 

0.5 48.00 sqm 

7 49.00 sqrm 

Total 1119.08 sqm 

Or. SOVIK OAS 
Assistant Professor 

Department of Civil Engineering . 
Indian Institute of Technology Delhi 
Hauz Khas, New Delhi-110016, India 
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- Providing and lay· 
16.69 •ng atorn 10 

kerb stone of 1\/1-2s grad ear ground level factory made 

required line... e cement concrete in Position to the 

No No No 

1----
Water body kh No 

37311 J..--
total length excluding 

50 
mn, a~every 

I-- .... 20nos(408.8S/(20xo. 3):::sg_
14

no~sg 

total kerb stone required(
408 

69 
i---~ 

-8S-3.4S=40S.4m) 
i--- --
i---- 2 

i----
Demolishing brick work manually/ by h . 

mec anrcal means 11 15.7.4 
including stacking of serviceable mater,·ai d d. 

an 1sposal of No No No 
unserviceable 

I--,-
Water body Kh No 373/1 

1---..-

old boudnary wall constructed on outer boundary(l0%) 

0.1 
1---..-

1----

:...--..-

:...--~ 

i----
Brick work with non modular fly ash bricks conforming to 

IS:12894, class designation 10 average compressive strength 
No No No 12 AOR 

in Foundation upto plinth level in :Cement mortar 1:6 (1 

cement : 6 Coarse sand) - Water body Kh No 373/1 
~ 

outer boundary wall(foundation+above) 

deduction of y section railing 

internal boundary wall 

L B 

0.05 

405.4 0.3 

L B 

408.83 0.23 

L B 

408.8 3 0.575 

408.83 0.46 

408.83 0.345 

408.83 0.23 

352 .83 1.05 

' 

H Total Unit 

3.45 m 
0.15 36.49 cum 

Total 36.49 cu m 

H Total Unit 

1.2 11.28 Clifll 

Total 11.28 cum 

H Total Unit 

0.15 35.2 6 cum 

0.15 28.2 1 cum 

0.45 63.4 7 cum 

1.5 141. 05 cum 

-3.47 cum 

0.345 127 .81 cum 

\)N>' Or. SOVIKDAS 
A$ slstant Professor . 

Department of Civil Eng1neen~lhl 

Indian Institute 0
0
fT~: 1

"1
~l, 1~1a 

Hauz Khas, New e 

951054



pillar deduction for hep railing 

wall each side of ramp depression 
2 7 1 in foundation of ramp waM 
2 7 0.34 
2 7 0.15 8/w below the gate to entry in w/b 

7 7 Pillar of brickwork at every Sm c/c with outer wall 
(408.83/5)=81. 76+ 1=82 

82 1.5 0.35 Pillar of brickwork at every Sm c/c with inner wall 
(352.83/5)=70.56+ 1=71 

71 0.8 0.35 

13 13.1.2 12 mm cement plaster of mix : 1:6 (1 cement: 6 fine sand) No No No L B Water body Kh No 373/1 
on outer boundary wall 

408.83 inner boudnary wall 
352.83 along side of ramp wall dep,ression 

7 1 

14 13.2.2 
15 mm cement plaster on the rough side of single or half 

No No No L B brick wall of mix : 1:6 (1 cement: 6 fine sand) 
Water body Kh No 373/1 
on outer boundary wall 408.83 inner boudnaf'{ wall 352.83 
along side of ramp wall depression 7 

0.23 
0.45 
0.46 
0.23 

0.35 

0.35 
Total 

H 

1.5 
0.8 

2 
Total 

H 

1.5 
0.8 

1 2 
Total 

l 
I 

-4.99 C um 

3.22 C um 
2.14 cum 
0.97 cum 

11.27 cum 

15.07 cum 

6.96 cum 
426.96 cum 

Total Unit 

613.25 sqm_ 
282.26 sqm 
14.00 sqm 

909.51 sqm 

Total Unit 

613.2 5 sqm 
282.2 6 sqm 
14. OOsqm 

909.5 1 sqm 

Dr. SOVIK DAS 
Assistant Proft5'0C" 

Department of Civil Engineering 
Indian Institute of Technology Delhi 
Hauz Khas, New Delhi-110016, India 
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I I I I 

. 
Fin lshlng wall with acrylic smooth exterior paint of required Sha de: New Work(Two or more coat applied @1.67/10 sqm lS 13.46.1 ove 

No No No L 
r and including priming coat of exterior primer applied @ 0.90 litre/ lOsqm) 

Water body l<h No 373/1 
on outer boundary wall 

2 408.83 inner boudnary wall 
2 352.83 along side of ramp wall depression 
2 7 

' 

Painting with synthetic enamel paint of approved brand and 16 13.61.1 manufacture to give an even shade : Two or more coats on No No No L new work. 
Water body Kh No 373/1 
on main entry gate 

6 on kerb stone 
408.83 on y section railing(0.04x2+0.04x2)-0.16m, 

L=O.llm(408.83/2.5=163.53+1) 
164 0.16 

Design create & restore aesthetic view in ODA Public parks 
No L No No 

17 AOR 
walls, water body wall, parking, toilets ..... 
Water body Kh No 373/1 
for aesthetic designing of wall(all intemal+front road) 2 408.83 

' 

B H 

1.5 
0.8 

1 2 
Total 

B H 

2 
0.45 

1.1 
Total 

B H 

1.5 

Total 

I I 

Total Unit 

615.25 sqm 
564.53 sqm 
28.00 sqm 

1201.n sqm_ 

I 

-
-
-

Total Unit 

-
-

12.00 s~ 
183.97 s~ 

28.8 6 sqm 
224.84 sqm 

Total Unit 

613. 25 sqm 
613 .25 sqm 

Dr. SOVIKDAS 
Assistant Profeuor 

Department of Civil Engineering . 
Indian Institute of Technology Dtlhi 
Haut Khas, New 0eth~110016, India 

971056



Providing and fixing hand rest bench : each bench consists of 
18 AOR 2 nos. L-shape base support In cement color(thickness-BOmm, No No No 

back height-890 mm ..... 

Water body Kh No 373/1 
bench for park 

Providing and laying damp-proof course 40mm thick with 
19 4.1 cement concrete 1:2:4 (1 cement : 2 coarse sand (zone-Ill): 4 No No No 

graded stone aggregate 12.5mm nominal size) 

Water body Kh No 373/1 

on outer boundary wall 

wall along ramp depression 

Providing and laying cement concrete in retaining walls, 

20 4.2.2 return walls, walls (any thickness) including attached No No No 
pilasters ... 

Water body Kh No 373/1 

outer boufldary wall coping 

inner boundary wall coping 

wall along ramp depression 

7.1 
Random rubble masonry with hard stone in foundation and No No No 21 
plinth including ..... 

L B H 

20 
Total 

L B H 

408.83 0.345 
2 7 0.345 

Total 

L B H 

408.83 0.23 0.05 
352.83 0.23 0.05 

2 7 0.23 0.05 
Total 

L B H 

Total Unit 

20.00 nos 

15.00 nos 

Total Unit 

141.05 sqm 

4.83 sqm 

145.88 sqm 

Total Unit 

4.70 cum 
4.06 cum 

0.16 cum 
8.92 cum 

Total Unit 

Dr. SOVIK DAS 
As$lstant Professor 

Department of Civil Engineering 
lndlan Institute of Technology Delhl 
Hauz Khas, New Delhi-110016, India 
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-- Water body Kh No 373/1 

~ for toe wall(avg= 0.Sx(O.56-+0.46)x0.G=0.306sqm 
0.306 

-
~ 

-
~ 

22 16,11 Dry stone pitching 22.S cm thick including supply of stones 

and preparing surface complete. No No No 

Water body Kh No 373/1 

~ 

on the side of water body(9.Sm calculated by 1:3 slope) 

deduction for ramp 

Providing precast cement concrete Jali 1:2:4 (1 cement: 2 

23 5.18.2 coarse sand(zone-111) : 4 graded stone auregate 6mm No No No 

nominal size) ... 

Water body Kh No 373/1 

jali 011 inner boundary wall 

Structu,ral steel work riveted, bolted or welded in bullt up No No No 

24 10.2 sections, trusses and framed work ...... 

Water body Kh No 373/1 

gate for entry of water body(annex )(6x2)(lx2) from Dwg 

for y section raNing 

for protection of STP 

-

280.83 85.9 3 cum 

Total 3 cum 85.9 

l B H Total Unit 

352.83 9.5 3351.89 cum 

7 7 -49.00 cum 

Total 3302.89 cum 

l B H Total Unit 

352.83 i 352.83 sqm 

Total 352.83 sqm 

l B H Total Unit 

544.25 kg 

738.00 kg 

345.00 Kg 

Total 1627.25 kg 

\
r'\ ,. 'I,.• Dr. SOVIK DAS 

f , II \~-' Assilllnl Pro,.110, 

,J, I' Otpattmenl of CivHngln.ering 

0 ;----- Indian lnslilulo of Ttchnology 0.lhl 

Hau: Khu. Ntw 0.lhl-11001 S, India 
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Fencing with angle Iron post placed at required distance 

25 16.18.1 embedded In cement concrete blocks, every 15th post, last No No No 
but one end post ..... 

Water body Kh No 373/1 
on outer boundary wall 

Providing and laying non-pressure NPZ class (light duty) 
R.C.C. pipes with collars jointed with stiff mixture of cement 

26 19.6.4 mortar in the proportion of 1:2 (1 cement : z fine sand) No No No 
including testing of joints etc. complete : 300 mm dia. R.C.C. 
pipe. 

Water body Kh No 373/1 

for length from outer boundary to stone pitching 
5.85+ 13=18.85m 16 

for outlet sumpwell 5 

27 5.9.5 
Centering and shuttering including strutting, propping etc. 

No No No 
and removal of form for ..... 

Water body Kh No 373/1 
for outer wall jali 164 2 

for inne& boundar wall jali 236 2 

for coping outer boundary wall(in+out) 2 

for coping inner boundary wall(i,n+out) 2 

L B H 

Total 

L B H 

18.85 

10 

Total 

L B H 

0.4 0.23 

0.4 0.23 

408.83 0.05 

352.83 0.05 

Total 

Total Unit 

408.83 m 
408.83 m 

Total Unit 

301.60 m 
50.00 Ill 

351.60 m 

Total Unit 

30.18 sqm 
43.42 sqm 
40.88 sqm 
35.28 sqm 

149.77 sqm 

Dr. SOVIK DAS 
Assi$lanl Professor 

Department of Civil Engineering 
Indian Institute of Technology Deihl 
H1uz Khas, New Oelhl-110016, India 

1001059



28 5.22.6 Steel reinforcement for R.C.C. work Including straightening, 
rutting, bending, placing In position and binding .... No No No l 
Water body kh No 373/1 
total transverse on inner boundary wall(lS0mm c/c) 

1970 (352.83/0.15)=2352.2~23s2nos 

Total longitudunal(along boundary 12mm)Snos 
5 352.83 Total wt(0.89kg/m) 

for inlet sumpwell 
for outlet sumpwell 
for perpheral drain 
assuming {8Skg/cum) 

29 15.60 Disposal of building rubbish/ malba / similar unserviceable, 
No No No l dismantled or waste materials by mechanical means ..... 

Water body Kh No 373/1 
from Item 9 
Miscellaneous 
from item l(voids=90%){0.lm height) 0.1 1835.17 

30 Geosynthetic Fibre Sheet for soil erosion(ony layer) 9.5 

B H 

0.658 

Total 

B H 

0.1 

Total 

352.8 

Total 

Total Unit 

1296.26 m 

1764.15 m 
2723.76 Kl 

14.00 cum 

14.00 cum 

85.85 cum 

96n.2s kl 
12401.01 Kl 

Total Unit 

11.28 cum 

100.00 cum 

18.35 cum 

129.64 cum 

3351.88 5 sqm 

3351.8 9 sqm 

Dr. SOVIK DAS 
Asslltant Ptofessor 

Department ol Civil Eng,neenng 
Indian Institute of Technology Delhi 
Hauz Khas, New Dalhi-110016, lndiA 
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-

Providing, laying & spreading stone aggregate of 50mm 
Sl 16.3.3 nominal size for bedding of the water body Including Ramlng, 

consolidation, and dressing all complete as per engineer In charge. . 
area of bed(6621.97sqm from dwg l 

Supplying and filling in plinth with sand under floors, 32 2.27 including watering, ramming, consolidating and dressing complete. 
Areaxthickness(6621.97x0.3) 

• 33 
"Providing, fixing, and testing double flanged ductile iron {DI) 
reflux (non-return) valve of size _ mm dia, conforming to 
IS:5312 (Part 1/11), pressure rating PN 1.6, including all 
jointing materials, nuts, bolts, rubber Insertions, painting 
with anticorrosive bituminous paint, complete as per 
specifications and direction of Engineer-in-Charge. 
for outlet slump non return of water 

34 Screen 
for inlet slump well(25mm) 

I 

I 

6621.97 0.3 

6621.97 0.2 

5 

2nos 

I l l I I 

Total 

Total 

Total 

l 

1986591 t um 
1986.591 C um 

1324.394 cum 

5 
s nos 

2 
2nos 

Dr. SOVIK DAS 
Aaslstant Prol1asor 

Department of Civil Engineering , 
Indian lnstitut, ofTIChnology Otlhl 
Hauz Ktlaa, Ne..w 0elhl-110016, India 

1021061



35 2.6.1 Earth work In excavation by mechanical means (Hydraulic 
excavator)/ manual means over areas (exceeding 30cm in 
depth, 1.Sm In width as well as 10 sqm on plan) including 
getting out and disposal of excavated earth, lead up to S0m 
and lift up to 1.Sm,as directed by Engineer-in-Charge. 

for removal of slurry 6621.97 0.5 
Total 

3310.985 cum 
3310.985 cum 

Dr. SOVIK DAS 
Assistant Professor 

Department of Civil Engineering 
Indian Institute of Technology Delhi 
Hauz Khas, New Delhi-110016, India 

I 
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Dada Doba Temple(163)(04-16 bigha-biswa)/(4046.4sqm) 

S.No. Status area Area (Approx) Remarks 

1. Water filled Area 1147   sqm 

2. Park Area 2620  sqm (well maintained) 
3. RCC common roof sitting area without wall 200   sqm 

4. Existing Temple part on edge  73    sqm 

Total  4040 Sqm 

Water body area 163/1 (1147 sqm) 

Annexure R-12

-

~ 

I 
I I 

I 
7 
7 

I I 

I I 
T I 
I I 

I I T I 

1041063



Park area 163/1 (2620 sqm) 

~ OPS ..,._p C•m-r• 

Delhi, Delhi, India ~ 
fV12J5+9fvv. l'vlunc.ik..::1 lndust.r-1.al Area, l'V1undka, Delhi, Delhi 
110041. India 
Lat 28.681032""' Long 77.008747° 
29/10/2025 10:57 Al\.11 GI\.IIT +05:30 

1051064



Encroachment/Utilized : RCC common roof sitting area without wall(Area=200 sqm) 

1061065



Existing Temple part on edge of Water body area Kh no. 163/1 (Area =74 sqm) 

1071066
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